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To,

The Registrar General,
Principal Bench,

Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub.: Regarding submission of Response on behalf of Uttar Pradesh Pollution
Control Board in compliance to the order dated 12-03-2024 passed in the
matter of E.A. No. 04/2024 In Re: O.A. No. 512/2018 and order dated 15-01-
2021 passed in O.A. No. 512/2018, Shailesh Singh Versus State of UP.

Sir,

In compliance to the direction passed by Hon’ble National Green Tribunal on
12-03-2024 passed in the matter of E.A. No. 04/2024 In Re: O.A. No. 512/2018 and
order dated 15-01-2021 passed in O.A. No. 512/2018, Shailesh Singh Versus State of
U.P., response by UPPCB is hereby attached on behalf of Uttar Pradesh Pollution
Control Board. It is requested to put up before Hon’ble National Green Tribunal for
kind perusal.

Yours Sincerely,
Encl: As Above

(Sanjeev Kumar Singh)
Member Secretary

T.C. 12 -V, Vibhuti Khand Wiy, weemozeotn @ W - 12 & Rl e
Gomti Magar, Lucknow -—. 226010 TYWIN-272031, 2720848, 2720601, 2720881
Phone:2720831,2720828,2720691,2720681 Gy 05222720764 Fax: 0522 - 2720764 §-9a- info@uppcb.com
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Response of Uttar Pradls@@:llution Control Board in compliance
to the order dated 12-03-2024 passed in the matter of E.A. No.
04/2024 In Re: O.A. No. 512/2018 and order dated 15-01-2021
passed in O.A. No. 512/2018, Shailesh Singh Versus State of UP
by the Hon’ble National Green Tribunal.

That vide its order dated 12-03-2024 this Hon’ble NGT in E.A. No.
04/2024 In Re: O.A. No. 512/2018, Shailesh Singh Vs. State of UP
& Ors., has passed the following directions:

“..4. Respondents are directed to file their response indicating the
compliance of the directions issued by the Tribunal in the order
dated 15.01.2021 as quoted above. .....”

That further, vide its order dated 15-01-2024 this Hon’ble NGT in
0.A. No. 512/2018, Shailesh Singh Vs. State of UP & Ors., passed
following directions:

“ ..26. We direct that further steps be now taken for scientific
enforcement of EWMR in the light of the reports of the CPCB and
the Oversight Committee for the State of UP. The major areas to
be focused are:

- enforcement of EWM Rules,

- implementation of authorization regime,

- implementation of EPR regime,

- bridging the gap between collection target and collection,

- enhancing the installed dismantled capacity to match the e-
waste generation,
- implementation of environmental compensation regime,

- constant Vigilance and monitoring,creation of awareness

amongst masses and

collectors/handlers/dismantlers/recyclers.
27' LR
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29. We also direct the acceptance of recommendations of the
Oversight Committee for the State of UP. We record statement of
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learned counsel for the State PCB for TSDF at Amroha will be
functional by 01.03.2021. The State PCB may ensure in setting up
of TSDF and its operationalization CPCB guidelines are duly
followed. The e-waste on the bank of River Ramganga may be
duly shifted in an environmentally sound manner. Banks of river
Ramganga should be cleaned and no deposition of e-waste/black
powder observed.

30 ¥ Ak kk

31. All the State PCBs/PCCs need to identify the hotspots by
constant vigil and to coordinate with the District Administration
at local levels to prevent damage to the environment and public
health and meaningful enforcement of rule of law. The E-waste
needs to be shifted to the nearest TSDFs for safe disposal.
Dismantlers and recyclers may be located in the conforming
areas and provided with proper infrastructure facilities.

A copy of this order be forwarded to the Chief Secretary, UP,
CPCB, all the State PCBs/PCCs by e-mail for compliance......"

A. That compliance status of major areas in terms of e-waste
management in the State of Uttar Pradesh (UP) is as follows :

S.N. Major Areas Action
a. | Enforcementof | »In supersession of the E-waste
EWM Rules, (Management) Rules, 2016, the Central
Government makes E-waste

(Management) Rules, 2022 shall come
into force from the 1% April, 2023.

» Time to Time directions were issued to
all Regional Officer, U.P. Pollution
Control Board for checking Informal E-
waste  activities, verification of
authorized dismantlers/recyclers of E-
waste and drives for mass awareness
via letter no. H- 04539/wmd-2/e-
waste-209/2024 dated 21-12-2023, H-
04874/wmd-2/e-waste-209/2024
dated 27-12-2023 & H-05786/wmd-
2/e-waste-209/2024 dated 16-01-
2024. Letter dated 21-12-2023, 27-12-

2 _
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2023 & 16-01-2024 are annexed as
Annexure No. 1, 2 and 3, respectively
to this response.

» Action  taken (sealing/demolition)
against 21 illegal E-waste units in by
District Administration & UPPCB since 1
year. List of 21 illegal E-waste units is
annexed as Annexure No. 4 to this
response.

Implementation
of authorization
regime,

159 E-waste processing units (dismantler,
refurbisher, recycler) are having valid
authorization.

Implementation
of EPR regime,

> 487 e-waste producer having EPR
registration through CPCB developed to
a portal eprewastecpcb.in.

»54 e-waste recycler having EPR
registration through CPCB developed to
a portal eprewastecpcb.in.

% Directions by UPPCB to all RO’s for
registration of Producers,
Manufactures, Recycler and
Refurbishers on the Online E-waste EPR
Portal and Verification of capacities
allocated to the Recyclers via letter no
H-08094/wmd-2/e-waste-209/2024
dated 07-03-2024. Letter dated 07-03-
2024 is annexed as Annexure No. 5 10
this response.

Bridging the
gap between
collection
target

collection

and

194 E-Waste processing units
(dismantler, refurbisher, recycler) are
identified in U.P. under E-Waste
Management Rules having cumulative
capacity of 5,37,973 Ton per Annum
(TPA). Out of which 159 E-Waste
processing units (dismantler, refurbisher,
recycler) having valid authorization with
cumulative capacity of 4,55,551 Ton per
Annum (TPA). List of 194 E-Waste
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processing units and 159 E-Waste
processing units having valid
authorization are annexed as Annexure
No. 6 and Annexure No. 7, respectively
to this response.

Enhancing the | » Total 194 E-Waste processing units
installed (dismantler, refurbisher, recycler) are
dismantled identified in U.P. under E-Waste
capacity to| Management Rules having cumulative
match the e-| capacity of 5,37,973 Ton per Annum
waste (TPA).
generation » UPPCB and State Government of UP
shall facilitate to establish new E-
waste Processing units.
» Current Total 05 E-waste units
establishment is under progress.
Constant » E-waste processing units regularly
Vigilance and | inspected and verified by UPPCB and
monitoring District Administration. it is a

continuous and ongoing process.

» Time to Time directions were issued to
all RO’s for checking Informal E-waste
activities, verification of authorized
dismantlers/recyclers of E-waste and
drives for mass awareness via letter no.
H- 04539/wmd-2/e-waste-209/2024
dated 21-12-2023, H-04874/wmd-2/e-
waste-209/2024 dated 27-12-2023 &
H-05786/wmd-2/e-waste-209/2024
dated 16-01-2024.

> Directions were issued to all RO’s for
registration of Producers,
Manufactures, Recycler and
Refurbishers on the Online E-waste EPR
Portal and Verification of capacities
allocated to the Recyclers via letter no
H-08094/wmd-2/e-waste-209/2024
dated 07-03-2024.

4 |
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» District Level Monitoring Committee
constituted in each District of U.P.

Creation of |[UPPCB and District administration
awareness organized Special Workshops to educate
amongst regarding E-waste disposal in regular
masses and | basis. In last 1 year 12 such activities had
collectors/ been conducted as per data provided by

handlers/disma | all RO’s of UPPCB. List of 12 activities is
ntlers/recyclers. | annexed as Annexure No. 8 to this
response.

B. Status/Action taken for permanent disposal of e-waste/black

powder that was lying on banks of river Ramganga in

Moradabad :

1. That vide its report/letter dated 10-05-2024 the Regional
Officer (hereinafter referred as RO), U.P. Pollution Control
Board (hereinafter referred as UPPCB), Moradabad and RO
Bijnore, UPPCB vide its report/letter dated 04-05-2024 has
informed that e-waste/black powder waste stored on
different banks of Ramganga river in Moradabad (quantity
approx. 25000 MT) was temporarily shifted and stored in
trenching ground of Municipal Corporation Gulab bari,
Rampur Road Moradabad (Lat : 82.828281 Long : 78.80673)
in secured manner by lining it with HDPE sheet. Letter dated
10-05-2024 and 04-05-2024 are annexed as Annexure No. 9

and 10, respectively, to this respcnse.

2. That the State Government of Uttar Pradesh has decided for

permanent disposal of e-waste/black powder in scientific

i th G
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manner through the proposed TSDF M/s Sangam Mediserve
Pvt. Ltd., Plot No. 940, 941 & 944, Vill-Kharpadi, Tesil-
Hasanpur, Dist-Amroha. Environment Clearance was issued
to The aforesaid proposed TSDF by State Level
Environmental Authority vide letter no.
574/Parya/SEAC/4484 dated 28-01-2022 and UPPCB issued
Consent to Establishment (CTE) via vide letter dated
06-11-2018, valid till 21-11-2023 and again the UPPCB has
extended the validity of CTE for the last time for the period

of 02 years.

. That the officials of the Regional Office, Bijnore, UPPCB
inspected the aforesaid site on 04-05-2023. During the
inspection it was found that the boundary wall of proposed
site has been completed, planned machinery, capsule SLF

and tin shed installed at site.

. That vide it’s letter dated 09-05-2024 M/s Sangam
Mediserve Pvt. Ltd., Plot No. 940, 941 & 944, Vill-Kharpadi,
Tesil-Hasanpur, Dist-Amroha has informed to UPPPCB that
the construction work of TSDF of the site has to be stopped
due to second wave of COVID-19. The TSDIF is subsidized by
the Govt. of India and State Government as per MoEF&CC
Guideline reference no. 20-3/2008-HSMD dated
04-08-2010 with a condition i.e. this grant is applicable only
for establishment of TSDF and not for operational unit. In
this matter approval has been given by the U.P Govt. for

financial assistance but till now no action has been taken by

1
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the Central Govt. for grant of financial assistance. Further,
U.P Govt. also communicated vide letter dated 21-03-2022
to the Central Govt. for the grant of financial assistance as a
subsidy to establishment of aforesaid TSDF. On account of
the non-availability of fund/subsidy the project is delayed.
Letter dated 09-05-2024 and dated 21-03-2022 are annexed

as Annexure No. 11 and 12 respectively to this response.

. That subsequently Municipal Corporation, Moradabad
contacted the IIT, Roorkee regarding investigation of
chemical composition of black powder waste and its
disposal. In continuation of above IIT Roorkee conducted
field survey and put up analysis/survey report vide letter
dated 02-09-2021 after testing several samples and study.
Letter dated 02-09-2021 annexed herewith as Annexure
No. 13 to this response.

According to survey report following constituent where
found in black powder:

Constituent Concentration Maximum
(mg/L) allowable
concentration
(mg/L)
Copper 48 25
Zinc 52 250
Cadmium 0.02 1.0
Lead 1.8 5
Chromium 0.49 5
Manganese 1.2 10
Nickel 0.13 0
Cobalt 0.02 80

e @
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6. That after peruse the survey/analysis report following
recommendation for remedial measures had been
suggested by the IIT, Roorkee.

“There are multiple options for the remediation of the black
powder waste material, namely, containment (such as
surface capping, encapsulation, and secured landfilling).
Extraction (such as flushing, electro-kinetic extraction,
phytoremediation) and solidification or stabilization
(Solidification, vitrification, chemical stabilization). The in-
situ process includes surface capping/encapsulation, electro-
kinetic separation and vitrification, soil
washing/immobllization and bioremediation including
phytoremediation. The ex-situ processes are secured land
filling, solidification, soil washing and vitrification. The
choise of the appropriate technology would depend on the
economic feasibility, complexity, technology, effectiveness,
execution aspects, previous performance, safety, locally

available skills etc.”

7. According to Municipal Corporation, Moradabad letter
dated 31.01.2022 it is informed that various suggestions
have been given by the Indian Institute of Technology,
Roorkee in point no. 4.0 of the report regarding the above
samples of black powder waste, in which it has been
mentioned that the said waste material along with concrete

can be used in the form of aggregate for construction

: i
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activities. Letter dated 31-01-2022 is annexed as Annexure

No. 14 to this response.

. That subsequently, the Municipal Corporation, Moradabad
has informed the following through its letter dated
07.08.2023:

“70 EoW0SI0 AT BT LI UG (A dve wiie
wIfud &r darferd &y @ Ffder wWigd @ 73 o, féby
FURE™ RO & HRUT IWRIGT fAfder & fRed &R fean
AT SURIET GEdl @ ggEq TR, JRigEE 100
Jofocio emdT @1 PegdeE Ud feHIferem 9 Wi
wfid & =g Ffagd S @ 78, Id # 100 Slodioglo
PR U9 fSHIfre ave wiic & ford rierll | &
fefRor 81 T 2 don Swiad eri w1 gl ev forn
GAT | RO SR pedeE Ud feaifersq dwe @
TRIRAT f5 o9 @ 9 & Sad uss & it fSomEqs
s ugfa wR rufas w7 ¥ swwe fHd o @1 ufdar
AT oMl 2, TP Boawy SWRITT <d IISey dv
&1 JenfAe A | AR fam S G&T 1”7 The Letter
dated 07-08-2023 is annexed as Annexure No. 15 to this
response.

. That further vide its letter dated 04-05-2024 subsequently
Municipal Corporation, Moradabad has informed the

following:

“70 S0dI0SI0 AT DI HgaRE Ud fSHIAH dve @<
WO &R wETferd BA @ e wdigd o T oY, fbg
IaRer ®RUl ¥ SWigd Afaer & AR &) fear
SWRIGd ga=T @ U TR 9, JRIeEe 100 Sodosio
ST BT g Ud fSHN 9% wiie WIIfUd &+ &g
fAfaed oY @ T | aBH | 100 ElogioSlo @ C&D Waste
Plant @& for} SrIGRN W &1 e 81 a8, fog g
YA XUl BT &Ahd BH BF D DR T A BT 94T
forar T 8| IEER AW FEAE W W) B | digeE
Td feHeed e Wi @ dR H fJem @l <@d gy qen
RO WENH TIE, Tedh! gRI i ISy dve @

9 h’ Y
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fraor 2q f&& ¥ Secure Landfilling (THOTHOTHO) @
I W o owd gy FRAT ATOVS, T S, HUSHEIG
W Uh gd # fAffa qwHovsogwo wige @ fafed far
€ AT SHS WeR¥H BT SR Wy IR 2 i THOTSoT®Ho
# Geosynthetic Clay Liner (GCL) Laying &7 &/ quf & g
& | 9 Bl AN TS HIE H qul BR forar S | deagen
=i USSR 9% B My denfe A § Frarer aw R
SR | Letter dated 04-05-2024 is annexed as Annexure
No. 16 to this response.

10.That the Trenching Ground (Latitude 28.828281, Longitude
78.80673) Rampur Road, Moradabad was inspected by
official of RO, Moradabad, UPPCB on 10-05-2024. During
inspection, it was found that the condition of black powder
temporarily stored at the said site was intact due to HDPE
lining at the site, the possibility of leachate is negligible.

Site has been identified by Municipal Corporation,
Moradabad for disposal of black powder waste stored in the
above said trenching ground through Secure Landfilling
(SLF) technology. For the final disposal of black powc_:ler
waste, the work of Geosynthetic Clay Liner.(GCL) Laying was
found to be in progress. As per RO report Municipal
Corporation, Moradabad has signed a contract with M/s GG
Waste Pvt. Ltd., Raipur for the disposal of black powder

waste.

11.That in accordance to the suggestions received from IIT,
Roorkee for the disposal of black powder waste temporarily
stored at Trenching Ground, Rampur Road, Moradabad as

mentioned above, it is currently proposed to be disposed of

10 ) Q.ZG;{,/
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by the Municipal Corporation, Moradabad through the SLF

technique, which Work has been found to be in progress.

Therefore the response of Uttar Pradesh Pollution Control

Board is submitted before this Hon'ble National Green Tribunal for
kind perusal and consideration.

J-_(_BJ IJ|E EF t
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R-20016/1/(NGTY/22/WM-I Div. / Yoyas s Yole September 08, 2022

To,
The Chaimman
(Al SPCB=/PCCs)

Sub: Directions under Section 18 (1) (b) of the Wator (Prevention and Control of Pollution)
Act 1974, and Air (Prevention and Control of Pollution) Act 1981 for checking
Informal E-Waste activities, verification of authorized dismantiers/recyclers of E-
Waste and drives for mass awareness,

WHEREAS, the Central Government has notified the E-Waste (Management) Rules,
2016 under the Environment (Protection) Act 1986, for management of E-Weasts [n an
Environmentally Sound Manner;

WHEREAS, a3 per rule 13 (3) (ii) of the said rules, SPCBS are the authortty for grant of
authorization to dismantiers and recyclers of E-Waste and have to ensure that dismantiers and
recyclers shauld have the facilities of dismanting and or recycling in accordance with the
guidelines prescribed by Central Pollution Control Board (CPCB) as mandated under the said

rules;

WHEREAS, guidelines on implementation of E-Waste Rules, which includes specific
guidelines for extended producer responsibility, channelization, collection centres, storage,
transportation, environmentally sound dismantling and recycling, and refurbishment have been
prepared and available on the web site of CPCB and also clrculated to all SPCBs/PCCs;

WHEREAS, under Extended Producers Responsibility (EPR) the praducers of notifiad
Electricals & Electronic Equipment are given annual e-waste collection targets and same are
to be recycled in an environmentally sound manner by authorized e-waste dismantisrs/recycier
only. Collection target verification requires auditing for material balance of inflow and outflow
material at dismantling and recycling units. For ensuring actual processing of e-wasts, material
balance of e-waste material flow, proper auditing of the authorized dismantling/recycling units
on regular basis is a must. Also, to prevent leakage of e-waste from formal units to informal

unit continuous vigilance is required;

WHEREAS, SPCBs/PCCs are required to camry out monitoring and compliance
verification of Extended Producer Responasibility - Authorisation as directed by Central
Pollution Control Board and that of dismantlers, recyclers and refurbishers as per schedula IV
(2) (iii) of the E-Waste (Management) Rules, 2016; and

WHEREAS, Incidents of informal trading, unscientific procaessing & buming of e-waste
have been reported to this office at various occaslons through court matters and public
grievances. Unscientific processing, burning and processing of e-waste by unauthorzed units
results in to adverse impacts on human health and environment. Bumning and illagal processing
of e-waste is a matter of concern and has to be dealt firmly by setting up a mechanism of

continuous monitoring, report'ng and actions against the violators.

Contd....

10f2
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Now, therefors, in exercise of powars vested under the section 18 (1) (b) of thp
Water (Prevention and Centrol of Pollution) Aot 1074, and under section 18 (1) (b) of Air

(Prevention and Control of Pollution) Act 1981 directions are hareby lsauad to SPCHa and PCCa
for the following:

1. To set up robust mechanism of survaillance for
processing of e-vaasta In their Jurisdiction;

addressing the Issue of illegal/informal

2. To camy out random inspactions for auditing of authorized e-waste dismantiing and
recycling units as per transparant procedure established for such randomizad

selection of Units approved at the lovel of Chalrman, SPCBs/PCCs for assessing the
material balance in

terms of quantity of e-waste collected, quantity of e-
waste dismantled/recyc i i i

3. To carry out random monitoring and compliance of EPR Authorisation of EPR
Authorized Producers selected as per transparent procedure established for such

randomized selectior. of Units approved at the level of Chairman, SPCBs/PCCa with
focus on verification of colie

Cction targets;
4. To implement Action Plan issued in the matter of OA No. 512 of 2018 in Hon'ble NGT
(PB) for enforcement of E-Waste (Management) Rules, 2016 with focus on action points
related to informal trading, dismantiing, and recycling of e-waste, Producer's systems for

collection & channelization, quantity of e-waste collected towards fulfilment of collsction
target and submit reports qQuarterly on the outcome. Copy of Action Plan is enclosed; and

5. To carry out awareness programme for the stakeholders as per the provisions of E-
Waste (Management) Rules, 2018 and to bring informal sector to formal sector through
awareness drives, |IEC campaign, print media etc. on regular basis.

6. The above referred actions to be treated as continuous activity and be performed on
regular basis, '

The action taken report (ATR) shall be submitted to the Central Pollution Board within 30
days of receipt of these directions foll

lowed by quarterly ATR on regular basis

\

(&
(Prashant Gargava)
Member Secretary
Copy to
1. The Additional Secretary - For kind information please
HSM Division, MoEF & CC

Indira Paryavarar. Bhawan, Jor Bag Road
Aliganj, New Delhi-110003.

2. PAtoCcCB - For kind information of CCB, please

3. Regional Directorates of CPCB - For following up with concemed

SPCBs/PCCs
Wional Head IT Division, CPCB, Delhi - (For uploading at CPCB's Website)
:%‘z}{b
(Prashant Gargava)
Member Secretary
20f2
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Action Plan for Enforcement of E-Waste Rules in the Country
S.No. | Challenges/Activities Stakeholder Action |
responsible
for implementation

a | Inventorization of e-| SPCBs/PCCs SPCBs /PCCs to complete this
waste generation activity within one year.

b. Identification of | CPCB, This is a continuous activity for
Producers who have | Custom department, which support of
not obtained EPR | Ministry of SPCBs/PCCs/Custom
Authorization commerce and department/ Ministry of

Ministry of commerce, Ministry of
electronics & electronics and .
telecommunication telecommunication is required.

c. Verification of quantity | CPCB/SPCBS/PCCs | This is a continuous activity.
of e- waste collected All the EPR Authorized
by producers Producers will be verified per year.

d. Verification of systems | CPCB/SPCBs/PCCs This is a continuous activity.

vided by producers
?«;?collectignpand Al the EPR Authorized
channelization of e+ Producers will be verified
waste per year. -

e. Verification of facilities SPCBs/PCCs/CPCB | This is @ continuous activity. Al thej
of dismantlers and dismantlers/recyclers will be verified
recyclers for their per year.
infrastructure and
gﬁ:;iisng of informal SPCBs/PCCs/ S!’C!BSIPCC_s.in cqordination with
trading, dismantling, District Administration Dus;tnct ft\drplr:ﬁtr:t;g? :hz::c:(?nc;agty

i e out quarterly driv
f. and recycling of wast rrap
il i SPCBs/PCCs/ State Government to formulate
= Esglhtate collection District Administration/ | mechanism for collection and for
disposal of e- waste CcPCB incentivizing  setting  up of
recycling facilities.
SPCBs/PCCs/ Monitoring to be ensured at

o e ;gfnmc:nfnrgﬁz District city/district and state levels for
compliance Administration/ which nodal officers (state

CPCB environmental secretary, district
collector, CMD/ Commissioners)
to be
designated.

Time Frame — Three
(3) months
i. Capacity building at S[’CﬁsiPCCs! Special workshops to
district/State/CPCB District educate functionaries
level Administration in governmant}

/CPCB NGOs be run over one

year.

15
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™
™,
IEC plan be firmed up | SPCBs/PCCs/ State Government to firm up IEC
and executed District plan for educating public at large
Administration about the system of collection,
/ICPCB incentive structure

and facilities for recycling.

Time Frame — Three

(3) months.
The IEC Plan to be executed over
one year.
Strengthen system of SPCBs/PCCs/ Quarterly review of violations and
enforcement District enforcement actions at
Administration/ city/district/state level and quarterly
CPCB reports to be filed with CPCB.
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CENTRAL POLLUTION CONTROL BOARD
W ’j Litestyle For wnfarre, wa vl werary wftadky dwrem s reRn
c ﬁlé B Environmont *ihrr-r MIMISTRY OF TNVIROMMENT FORFST & CLIMATE CHANGE GOYT OF INDIA
File No. CM-13011/28/2022-WM-III-HO-CPCB-HO ",} L_‘,?k December 18 2021

To
The Member Secretary
(All SPCBs/PCCs)

Subject: Action Taken in Compliance of CPCB Directions Dated 06.09.2022 Regarding
Checking of Informal E-Waste Aclivities, Verification of Authorisad
Dismantlers/iRocyclers of E-Waste and Drives for Mass Awareness.

Sir,

This is with reference to above referred direction dated 06 09 2022 under section 18 (1) b of
the Water (Prevention and Control of Pollution) Act 1874 and Air (Prevention and Control of Pollution)
Act 1981 regarding checking Informal E-Waste activities, verfication of authorisec
dismantlers/recyclers of E-Waste and drives for mass awareness It is requested o submit an Action
Taken Report (ATR) in compliance of the above direction by 31,12 2023 A copy of the directions 15
enclosed for ready reference.

Further, it is to inform that the E-Waste (Management) Rules. 2022 are effectve from
01.04.2023 and have superseded the E-Waste (Management) Rules, 2016. Under the present Ruies
2022, Producers, Recyclers, Refurbishers and Manufacturers have to register on the EPR Portal of
CPCB. The Recyclers and Refurbishers of E-Waste are being registered on the EPR Portal on the
basis of a valid CTO issued under the Water & Air Act issued by SPCB/PCC. The recyclers are also
required to have valid authorization under the Hazardous and Other Waste (Management &
Transboundary Movement) Rules, 2016. CPCB is registering recyclers with the capacity as stpulated
in the CTO issued by SPCB/PCC based on which such registered recyclers would te enatled 1o
generale EPR certificates with respect to their registered capacity. The issue of verification of capacity
was also discussed during the interaction meets held in your region (October 18. 20. 30. and
November 20, 2023).

In view of the above, it is requested that the capacity, as given in CTO. of each of the recyclers
be immediately verified on actual production capacity and a report in this regard be suomitted
to CPCB by 31.2.2023. Further, the Action Taken Repart in compliance of above referred direction
dated 06.09.2022 be also submitted to CPCB by 31.12.2023.

Encl.: As above
Yours faithfully.

(Anantd Kumar)
Director & DH, WM- IIl Dwvision

L,C{py to:

The Regional Director,
Central Pollution Control Board,
Ground Floor, PICUP Bhawan,

Vibhuti Khand, Gomti Nagar,
Lucknow — 226 010 . For following up with concarned SPCBs/PCCs }

p"p—

(Anand Kumar)

“qftaer wed' uel i R, faeet-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
TATH/Tel : 43102030, 22305792, AWATEZ/Website : www.cpcb.nic.in

1 7 (¥ Scanned with OKEN Scanner



SN
B\ T/ = UTTAR PRADESH POLLUTION CONTROL BOARD
o Annexure No. 2
SFEH—1
FfaaEaye/ TIeE
Ref. No: Mo 4eT b WMD-2 /§-dvc—209,/2023 Dated: 27 / 12 [)3
3 #,
& TR,
I URel uguyT fAdEvr |ie

R sFiga - amlne @ TRfifEl & sue Ml afga Secwt /R, @
GG 9 A ST ¥g Py Yy e @1 gRI fAAie 06.09.2022 B SR
fdel & ergureE e & e A |

wEIed,

BT SR favae $Eg yeuu fEEer @i g uffd us-CM-13011/28/2022
WM-III-HO-CPCB-HO7581 fe=ites: 18122023 9 9 G&— B-29016/1/(NGT)/22//
WM-III Div./ 4042t04086 fa=Tie: 06.09.2022 Ud €I YTl & U= HeAl H04539 / WMD-
2/ Ae—200 /2023 RAG 21122023 BT T&H UEY B BN B HY | G U & ARIH A
JTRmT  I— afire @ Al @ siew friew, e Reiexi /R, @
AT T AN SRR & R # o gyl PR O g o Y Y@ S Rdré
faeier 31.12.2023 TP DL YU FRIFr 9IS gRT AR T § AT 56 G A UH b A
Hofioodo RT EPR Ul 3ifdrea §—dvc 3Pedl o &l -+ & aegd o Ui &f o
el & |

3 I8 UF 59 oMYy ¥ U ¥ 5 oum wrd &3 & arla smewifed @ warfera EPR
ya Afdrpd §-ave gesdl o Hifte e e Y@ <ed R gdw gen ¥ fedie

31122023 TP IS QU d S<YOUHOSIO—2 DI (§—Hel wmd2@uppeb.in ) TR SUcTe

PR Bl FE PN |

e —SURIFITIIR

a1y

I qgTaReT SN,
(e=goTH0=N0)
g —fr=faRaa @1 gammef 1 smaws FaE! 8-
1. GeW §f¥d Heled, SN oY Heyvr R 41, ok |
2. T TUERVr e (FE-1, 2, 3, 4, 5, 6 UG 7) B 39 I W UG & S &
SFITE &g ST ST ARERT BT o0 WR ¥ A R B @1 we N |

47 WEE: www.uppch.com

& vgaRr SNy,
(S=gpTHoEI0)
A 128, Bt = T.C. 12V, Vibhuti Khand
T TN, TRETH—-226010 Gomti Nagar, Lucknow — 226010
—2720831, 2720828, 270681 § 2720681 Phone: 2720831, 2720828, 2720691 & 2720681
| 0622—2720764 Fax: 0522 — 2720764
§-319: info@uppcb.in Email: info@uppcb.in

Web Site: www.uppch.com
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N Annexure No. 3
HONE -2
‘ syl / e
Ref. No: \\© 51 AL /WMD-2 /d-tve-200,/ 2023 Dated: 16-1- 2%
[ A,

REIRECIREAN]

IaR R ugny HaEv A,

e, e, gerswer, MR, Ausl,

VORI, Wi, TR, TRAYR, ERAR, HOgHe |
mmﬁwﬁ—mﬁmﬁmﬁﬂﬁﬁmﬁﬂm,mm/mﬁm

AT T A SR ¥ DT Fguor P A g A 06002022 B T P B

0 oL e G O e B
"R,

HIUT SRITE RAvgs D wguer frEer @ g1 4 9E-CM-13011/28/2022 WM-ITT-HO-
CPCB-HO7581 fedm@: 18.122023 4 u3 W@&— B-29016/1/(NGT)/22//WM-III Div./ 4042to4086
fasiien: 06.09.2022 Td dIE FRATeT & TF H&T H04539 / WMD-2 /$—c—209 /2023 f&ia 21.12.2023
T U5 T HO4874 / WMD-2 /$—3e—209 /2023 oAl 27.122023 @1 e e BA B FE DY
Gﬂﬁﬁﬁmmﬁmfﬁmé—mﬁmaﬁn%ﬁfﬁﬁ%eﬁwﬁﬂm,mm/
Remgaed @ e W T A ARk @ wEw # e ggee P A gr g T @S
2o R faaie 31122023 @6 B41g Yguor PRAT @ gRT A T ff ST I TP I
R vy @& W § A% 12.01.2024 BT gafed 11:30 qo doo & gRT GHIEN JeF AEA DI
T g 39 w=w ¥ Hodofodo gRT 1 @ e B oew W @dd fear war 9 EPR
iide W PRy RasTes /segd @1 Pilern awere By ag fdw R mar g

3 % U3 39 a9 W Mf¥a 2 % o ol & @ ofifa amesifid @ Wl EPR WS
i v gHEdl a1 Wfve Pl oy gem o R e < A A 25012024 9
I AT 9 SYOTHLI0—2 I (§—Hel wmd2@uppcb.in ) W IUcrE PR BT P DR FIAT
s B 5 fAid 25012024 T Yae o RIS wd 7 @ B T A SO g3 (odl A D
Rofly 3q =i &9 e Wd IaRard 8 |
Her T~ SRR

R,
ac‘e:,u—
(a@ﬂwaa
T qatareT RS,

(S=goTF0=N0)
wffeR—fr=fRed &1 el Td Jmawad Hriare! 8-
1. wew 9fra 9eIed, IaR Yo Uguy I dlE, oA |
2. FEg qgfaRer AfEeN (T-1, 2, 3, 4, 5,6 T4 7) @ 39 AW ¥ INT 5 IT@ & IgueE =g

Trafra e s @Y o 'R W Wl PR T @ B | /
T qatarvT ARHN,
(S=goTH0SI0)
&, 128, frgfa @ . T.C. 12V, Vibhuti Khand
TiEd TR, BEAE-226010 Gomiti Nagar, Lucknow - 226010
T -2T 20831, 2720828, 270691 T 2720881 Phone: 2720831, 2720823, 2720691 & 2720681
daH 05222720764 Fan: 0522 - 2720764
{-¥a: Info@uppd.in web ;:ﬂ‘;_zizm

¥4 Wge: www.uppch.com
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Format of Part -2 for E-waste Units in compliance of E.A. 04/2024 filled

Annexure No. 4

in the matter of OA No. 512/2019 before the Hon'ble NGT

PART 2(B)
Details of Action taken Against illegal E-waste Activities
S.No. Name Date Action 'I:aken(Notlce/ EC RO Office
imposed)
1 2 3 4 5
1 T, RS, 20.03.2024 @ @ Ghaziabad
S, RTATETE | AT |
2 T, RS, 20.03.2024 @ @ Ghaziabad
S, RTATETE | AT |
3 T, RS, 20.03.2024 @ @ Ghaziabad
S, RTTETE | T |
4 T, RIS, 20.03.2024 @ @ Ghaziabad
S, RTATETE | T |
I I, TR s, e o=
5 [Afer, Sl WBEGIQR, | 08.01.2024 [T @1 Hriare! @ T | Ghaziabad
AIRTITETS |
I A, TR JIs, e I+
6 [|AfFeR, <ol wEEYR, @] 08.01.2024 [T @1 wRiamE! @ T | Ghaziabad
MIRTITETS |
ST A, BT fIgR, .
7 T ' | 08.01.2024 [FfAT &1 HRIAE & T | Ghaziabad
AIRTITETS |
T A, HOT fIgR, .
8 T ' | 08.01.2024 AT &1 HRIAE & T | Ghaziabad
AIRTITETS |
T A, HOT fIER, .
9 T ' | 08.01.2024 [FfAT &1 HRIAE & T | Ghaziabad
AIRTITETS |
T A, HOT fIgR, .
10 T ' | 08.01.2024 [FfAT &1 HRIAE & T | Ghaziabad
AIRTITETS |
s ©idael, @un fdER
11 |amEm GAKCIGIN M| 12.01.2024 [T &1 BRIAET & T | Ghaziabad
AIRTITETS |
A TR, BN IR TR .
12 |0 VL RE 9E 12.01.2024 [T &1 HRIAET B T | Ghaziabad
DA, A, TTIATETS |
IS M, N fdgR Adem™ .
gz [Don T g™ Te 12.01.2024 [T &1 BRI B AT | Ghaziabad
DA, A, TTATETS |
A BN, O fOgR FdrmE .
1 |0 FNI REI R 12.01.2024 [T &1 HRIAET B AT | Ghaziabad
DA, A, TTATETS |
IS M, BN fd8R Adm™ .
15 |02 ¢ € 12.01.2024 [T &1 HRIAET B AT | Ghaziabad

DI, A, RIS |

20
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STl AMH, R IR Harm

16 [ o . o RN 12.01.2024 [Hfei T @ HRIAE & T | Ghaziabad
DTATHI, ATHI, ST |
EId AMH, D] i?ISN HATYTH . .

17 | o o RN 12.01.2024 [feiT & HRIAET & T | Ghaziabad
DTATHI, AT, ST |
AEd ATH, D] i?ISN HATYTH . .

18 [ o .o RN 12.01.2024 [Hfei T & HRIAE & T | Ghaziabad
DTATI, ATHI, ST |
Ed ATH, D] i?ISN HATTH . .

19 [ o o RN 12.01.2024 [HfeiT & HRIAE & T | Ghaziabad
DTATI, ATHI, ST |
LA ATH, D] i?ISN HATYTH . .

20 | o .. RN 12.01.2024 [Hfei T @ HRIAE & T | Ghaziabad
DTATI, AT, ST |
3 T T, AR IR TS,

21 |SI-9¢ & A, ol 20-02-2024 |£aR<TBROT BT B Ghaziabad
TRTITETS |

21
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N T Annexure}lgé/
Ref. No /' / f:y“ f.'r ;:/;,/H';‘IH)-J/'.;’- e ppo /2004 Dated - /

aiftrmwenyof / darT-6 FHIOE
QA A,

W@ AN s,

aw udy ugnm g @,

TS, |
vy vulaww viveo afan 1080 @ -5 B amrfa §-de gamEar & fofoaro
@l & wea gofosmvo wRkfvade @1 o @ gerest, AFfmrel, grdwmalst @
:Wmamm o difFega §-de fodaro Mde w g ghfFa & & @

[
HEIRY,

U IR RAuas § duda gygou o ard g ofta o3 #Em-Cp-22/2/2024-
WM-1-HO-CPCB-HO/10239  fRAl® 19022024 @ A W@m—CP-22/22024-WM-11I-HO-
CPCB-HO/9198 R 30.01.2024 (Bramfydl wer=) @1 wesd gem w97 & & &3 s
g Tifda Rgall W §-3c Samea @ godoaRo aifil @ awa fofoamzo HER@E &
TR 7 Sced), REfme, gl @ adaveaais @ sitgaeT T
fofamo Wde W IRRgIE W) yaen FeRa yrew (@) o @ws @i @ ST
o =t i 2

I UE N TW e A e 2 aifda gEen Frifa oew w oseEe @ A
7% 14032024 T AT T B AEAA N STYOUAOLI0 B IUFE FIH F FE B |
THIOT GOTaROT GRETOT JAIFTIH, 1986 @ URI-5 & =TT AVNIAT & & HeoT TOSIONTI0
T AT AT FolH UGY AHAGERU W 14032024 TF A0 Jod B Heod g NG A

FR| IR H GIEEHT W Y0S0IAR0 T WelH Wey Wik 7 e & a9 A
Sa= g e o arftm Rufy &g Wit aelg aftrerl wd SeRerdl 87 T JEgEn
T GET AH BAE Y STAERE T TR g B 9fa w &

Hord:
(s<qot=sio)

yfRff—frfeRad @ garl Ud anavd® Srdare 8g—

19 AT FEIRy, SR WO gy AE A8, S |

27 wafaRer ARET (g1, 2, 3, 4, 5, 6 VA 7) B W JWY {§ WM b w &

m@mmmﬂﬁﬁaﬁmﬁw@ﬂﬁ%ﬁmw\amqmaﬁm

Gapferd @ear X SEYoTHol0 ) TR Suerel dyarl YRRkad av |

T (;%Wm %@m = =

i 128, M wve 1.C. 12V, Vibhuti Khand
o FTE, WWETR-220010 Goniti Nagar, Lucknaw - 226010
-2720831, 27828, 270081 @ ATZ0001 . Phane: 2720831, 2720828, 1720691 & 2720681

" 0522-2720784 Fax: 0522 - 2720764
€-im: Info@uppcb.In Email: Info@uppceb.in
A% wge: www.uppeb.com Wab Site: www uppch.com
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: : "\' < LI oy CENTRAL POLLUTION CONTROL BOARD
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cP--cB Environment s St S TR OF B - : pOMEST & CLIMATE CHANGE. GOVT. OF INTHA
/e " 663 A\
Registered Post / » A——‘*
20 k 0§ Ftl 2004 1
File No.; CP-22/2/2024-WM-III-HO-CPCB-HO ; g."l \ Janyry 30, 2024
q' L y » /

To, "q{:._. i
The Chairfan v Y, DT
(All Bs/PCCs) S

Sub: Direction under Section § of the Environment (P) Act, 1986 regarding registration of Producers,
Manufacturers, Recyclers and Refurbishers on the Online E-Waste EPR Portal for management of E-
Waste and Verification of Capacities allocated to the Recyclers - reg.

WHEREAS, the Ministry of Environment Forest and Climate Change (MoEF&CC) has notified the E-Waste
(Management) Rules, 2022, vide notification No. GSR 801(E) dated November 02, 2022. The rules have come
into effect from April 01, 2023, and have superseded E-Waste (M) Rules, 2016. In compliance with the provisions
of the E-Waste (M) Rules, 2022, an online EPR E-Waste portal has been developed where entities such as
Producers, Manufacturers, Recyclers, and Refurbishers of the E-Waste are required to be registered. Registration
modules for all the entities are operational. The portal is available at URL https://eprewastecpcb in/.; and

WHEREAS, in accordance with the provisions of the above-said Rules, the entities 2s above are not
allowed to carry out their business without registration on the E-Waste EPR Portal. In compliance with the Rules,
it is required to ensure registration of all aforesaid entities of your State/UT on the E-Waste EPR Portal ; and

WHEREAS, CPCB is registering entitles such as Producers/Manufacturers of notified Electrical and
Electronic Equipment (EEE) and Recyclers and Refurbishers of E-Waste on the E-Waste EPR Portal on the basis
of consent to operate (CTO) and Authorization under HOW(M&TM) Rules given by SPCBs/PCCs and wherever
details of raw material (E-Waste) in terms of wasts electrical and elactronic equipment (WEEE) code is not given
by SPCBs/PCCs, CPCB based on the declaration/submission by the entities grant registration to the entities with
WEEE Codes and consented capacity; and

WHEREAS, the duties of the SPCBs/PCCs have been prescribed under Schedule — V of Rule 17 of the
E-Waste (Management) Rules, 2022. As per Schedule -V, SPCBs/PCCs are required to carry out the following
duties i) inventorization of e-waste, il) monitoring and compliance of Extended Producer Responsibility as directed
by Central Pollution Control Board, iii) Conducting random inspection of recycler and refurbisher and monitoring
recycling capacity utilization, iv) implementation of programmes to encourage environmentally sound recycling
and v) any other function delegated by the Ministry/ Central Pollution Control Board under these rules; and

WHEREAS, CPCB vide its letter dated December 15, 2023, to SPCBs/PCCs requested for ensuring on-
boarding of entities including recyclers on the E-Waste EPR Portal and to submit action taken report by 31-12-
2023; and

o> Clal WHEREAS, CPCB also issued notice on December 22, 2023, to Stakeholders including Recyclers for
registration on the E-Waste EPR Portal. Stakeholders were also Informed that any illegal/informal business of E-
Waste such as its production, import, sales, recycling & refurbishing without registration shall call for punitive action
as per the rules; and

_ uding meetings chaired by the Member Secretary, CPCB for on-boarding of Recyclers on the Online E-Waste
A T Portal; and

wal
M / WHER , login IDs and credentials have,heen generated on the E-Waste EPR Portal for SPCBs/PCCs;

g AR Yl Qu‘\?\w\ S bk
%:;Q i ‘afder wam' q\«i\‘{i% TR, faeet-110032 N

Parivesh Bhawan, East Arjun Nagar, New Delhi - 110032 d«/’
A/ Tel: 43102030, 22305792, dadIsZ/Website : www.cpbe.nicin 4717
N

}\\OL{?‘? WHEREAS, a series of review meetings were conducted by CPCB to follow up with SPCBs !/ PCCs

Page 1 0f 2
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) WHEREAS, CPCB has sensilized stakeholders in your state and officials of SPCBS/PCCs during the
RBQIOpat Interaction meets held in your region (October 19, 20, 30 and Movember 20, 2023) regarding the
compliance of the abova sald rules Including registration by the entities on the E-Waste EPR Portal and

WHEREAS, CPCB has issued directions under section 16(1) (b) of the Water Act 1974 and the Air Acl
1981, to all SPCB/PCCs for checking informal E-Waste activities, verfication of authorized Dismantier/Recyclers
of E-Waste and drives for Mass Awareness on 06 09.2022 and also directed for implernentation of the Action Plan
issued in the matter of OA No. 512/2018, and

WHEREAS, in the view of above, on-boarding of all the entities such as Producers, Manufacturars
Recyclers, and Refurbishers of the E-Wasle on the E-Waste EPR Portal is must; and

NOW THEREFORE, In exercise of the power vested under Section 5 of the Environment (Protection) Act
1986, the following directions are hareby ssued:

To provide the updated list of entities engaged in the generation, recycling & refurbishing of £-Wastes
g'orm;l"&ag |Pfép°ﬂ8f3, Recyclers and Refurbishers) and ensure their on boarding on the E-4Vaste EPR
PCB;

To Issue notice to all such entities who are aperating without registration, followed by closurz of such
entities;

To immediately physically verify the facilities of E-Waste Recyclers and Refurbishers in the State/UT n
ferms of various details such as its GPS location, GPS tagged photos/videos, waste category as raw
material (EEE code wise), installed plant & machinery and their actuat production capacily. capability, etc
as submitted on E-Waste EPR Portal;

To take action against such Recyclers and Refurbishers who have uploaded their details faiseiy cr not
correctly on the EPR Poral as per verification as at polnt {c) above and to recommend CPCB mmediately
for comrecting details on the EPR portal so as to ensure that no false EPR Certificate is being generated in
the State/UT. Further, necessary changes be also done in the CTO accordingly and be informed to CPCB.
e. To cany out drives for identifying informalfiliegal E-waste recyclersirefurbishers including clustars/areas
where such illegal recyclers/refurbishers are operating and to close such informal recyciing/refurtishing
units immediately;
To facilitate the transformation of such informalillegal E-waste recyclersirefurbishers into formai

recyclers/refurbishers and consent mechanism by way of providing necessary technical support, hand
holding, integrating with schemas in the SPCB/PCC, etc.:

. To also issue advertisements in the newspapers in vernacular language for immeduately ciosing of ilegal
E-waste recycling/refurbishing operations by the operators who do not have consent to operate. inciuding

for the common public to inform the same, if any, to SPCB/PCC and take actions as at point (@) and peint
(f) above.

You are heneby directed to take necessary action for compliance of aforesaid directions and submit Action
Taken Report to this office within 15 days of receipt of these directions.

‘n -
3,
(Tanmay Kumar)
Chairman

' Qe
Copy to:
uﬂﬁglonal Direclorates : For follow-up with SPCBs/PCCs in your jurisdiction, please.

2. DH (IT), CPCB : Far uploading on CPCB website and EPR Ponal, please.

(Bharat Kumar Sharma)
Member Secretary

O/C—- Page 2 of 2
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Q” r T L CENTRAL POLLUTION CONTROL BOARD
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Registered Post
File No.: CP-22/2/2024-WM-II-HO-CPCB-HO __—~, February 19 2024
“\D ?,3)

To,
The Chairman
Uttar Pradesh Pollution Control Board,
Building No. TC-12V,
Vibhuti Khand, Gomti Nagar,
Lucknow - 226 010, Uttar Pradesh

Sub: - Direction under Section 5 of the Environment (P) Act, 1986 for
ensuring generation of EPR Certificates by E-Waste Recyclers towards
fulfilment of Producers EPR obligations for the FY 2023-24 - Regarding

WHEREAS, the Ministry of Environment Forest and Climate Change (McEF&CC) has
notified the E-Waste (Management) Rules, 2022. vide notification No GSR E01(E) dated
November 02, 2022. The rules have come into effect from April 01, 2023 and have
superseded. E-Waste (Management) Rules, 2016. In compliance with the provisions of the E-
Waste (Management) Rules, 2022, an online E-Waste EPR portal has been developed whers
entities such as Producers, Manufacturers, Recyclers, and Refurbishers are requirsc IS be
registered. Registration modules for all the entities are operational. The portal is availatie at

URL nttps //eprewastecpch in .; and

WHEREAS, Rules 13 of the above said Rules provides for modalities of the Extended
Producer Responsibility (EPR) Regime and as per Rules 13 (1) the extended procucer
responsibility shall lie entirely on the producer only; and

WHEREAS, in accordance with the provisions under Rule 13 (3) (1) of the above saic
Rules. all Producers under E-Waste (Management) Rules, 2022 are required to fulfil ther
Extended Producer Responsibility (EPR) obligations assigned to them througn oniine
purchase of EPR Certificates from registered Recyclers of E-Waste only. and

WHEREAS, for fulfilment of Rules 13 (1) and 13 (3)(1) Recyclers of E-waste nhave 0
upload documents, invoices etc, for generation of EPR Certificates: and

WHEREAS, in accordance with the provisions under Rule 14 of the above said Rules.
Central Pollution Control Board shall generate EPR certificate. through Portal in favour of
registered recyclers. The quantity eligible for generation of EPR certificate shall be based on

the quantity of E-Waste recycled by the recyclers; and

WHEREAS, under Rule 17 of E-Wasle (Management) Rules. 2022. duties of
authorities have been spacified in schedule V. As per sl.no.1, column (3) of schedule V. CPCB
is required to prepare guidelines and standard operating procedures for implementation of the

said rules; and

WHEREAS, guidance document for generation and transfer of EPR certificate has
been provided on the E-Waste EPR Portal; and

Kv-
“gqfeder wa' gai 3T TR, TEewit-110032
Parivesh Bhawan, East Arjun Nagar, New Delhi - 110032
T/ Tel: 43102030, 22305792, SHIEE/Website : www.cpbc.nic.in
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N
cpch
WHEREAS, recyclers
procured/collected, recycled, end products produce
per the guidance document for generation and trans
CPCB Eansla EPR portal and a copy is also attached herewith for ready reference) based
producer 1s required [0 fulfil

on which EPR cetificate is generated online on the portal The -
their extended producer responsibility through online purchase of such EPR certificatas from

registered recyclers of E-Waste; and

have lo upload details of quantity of E-Waste
d and sold on the E-Waste EPR Portal as
fer of EPR certfficates (as availabtie at

WHEREAS, SPCBs/PCCs have been provided with login credentials on the E-Waste
EPR Portal for viewing details of recyclers such as GPS tagged photographs & video of plants
& machineries, uploaded CTO & Authorization, uploaded details on quantity of E-Waste
procured/collected, recycled, end products produced and sold for generation of EPR
certificates, guidance document for generation and transfer of the EPR Certificates etc. and

WHEREAS, duty of the SPCBs/PCCs have been prescribed under Schedule - V of
the Rule 17 of the E-Waste (Management) Rules, 2022. As per the Schedule -V. SPCBs/PCCs
are required to carry out following duties i) inventorization of e-waste. ii) monitoring and
compliance of Extended Producer Responsibility as directed by Central Pollution Control
Board, iii)Conduct random inspection of recycler and refurbisher and monitoring recyciing
capacity utilization, iv) implementation of programmes to encourage environmentally sound
recycling and v) any other function delegated by the Ministry/ Central Pallution Control Board

under these rules; and .

WHEREAS, as per the Rule 13(3)(iv) of the above Rules. the EPR certificates shall be
subject to environmental audit by the agencies authorized by the Central Government in this

regard; and

WHEREAS, CPCB has issued notice dated 29-01-2024 to E-Waste recyclers
for generation of EPR Certificate against the E-Waste recycled; and

WHEREAS, availability of sufficient quantity of EPR certificate on the E-Waste EPR
Portal is a prerequisite for fulfiment of EPR obligation of the Producers; and

WHEREAS, in view of the above, verification of the documents, invoices uploaded by
the recyclers for generation of EPR certificate is must to ensure the enforcement; and

WHEREAS, CPCB has issued direction dated 30-01-2024 under section 5 of the
Environment (P) Act 1986 to Uttar Pradesh Pollution Control Board, to immediately physically
verify the facilities of E-Waste Recyclers and Refurbishers in the State in terms of various
details such as its GPS location, GPS tagged photo/video, waste category as raw material
(EEE code wise), installed plant & machinery and their actual production capacity. capability,
etc. as submitted on E-Waste EPR Portal, and

WHEREAS, vide aforesaid direction dated 30-01-2024, it has also been directed to
take action against such Recyclers and Refurbishers who have uploaded their details falsely
or not correctly on EPR Partal as per verification and to recommend CPCB Immediately for
correcting detalls on EPR portal so as to ensure that no false EPR Certificate is being
generated in the State. Further, necessary changes be also done in the CTO
be informed to CPCB; and esigyaed

x—
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Envl NOW THEREFORE, in exercise of the power vested under Section 5§ of the
nvironment (Protection) Act, 1986 and in continuation of the direction dated 30-01-2024
:jsr;iird Sec!ron 5 of the Environment (Protection) Act, 1986 the following directions are hereby

a. To issue notice to all recyclers, who are recycling E-Waste but not uploading requisite
documents, invoices, etc. pertaining to the same as per the above-mentioned guidance
document, for generation of EPR certificates on the E-Waste EPR portal,

To withdraw/cancel CTO of E-Waste recyclers for noncompliance of (a) above,

c. To carry out verification of various docu ments/invoices/information uploaded by the E-
Waste recyclers on the EPR Portal for quanfity of E-Waste procured/collected.
recycled, end product produced and sold for generation of EPR certificates and also
verify their installed plant & machinery and their capacities and capability.

=3

ssary action for compliance of aforesaid directions
ffice within 15 days of receipt of these directions.

ﬂl‘y{ 24

(Tanmay Kumar)
Chairman

-

You are hereby directed to take nece
and submit Action Taken Report to this 0
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Format for submission of ATR on the directions issues u/s 5 of the Environment
Protection Act, 1986 on 30.01.2023

Name of the SPCB/PCC:

S.No [Direction [Compliance
status

1 To provide the updated list of entities engaged in the

generation, recycling & refurbishing of E-Wastes (Producers,
Importers, Recyclers and Refurbishers) and ensure their on
boarding on the E-Waste EPR Portal of CPCB(Enclose List)

2 To issue notice to all such entities who are operating without
registration, followed by closure of such entities (Enclose Copy)
3 To immediately physically verify the facilities of E-Waste

Recyclers and Refurbishers in the State/UT in terms of various
details such as its GPS location, GPS tagged photos/videos,
\waste category as raw material (EEE code wise), installed plant
& machinery and their actual production capacity, capability,
etc. as submitted on E-Waste EPR Portal (Enclose details)

-1 To take action against such Recyclers and Refurbishers who
have uploaded their details falsely or not correctly on the EPR
Portal as per verification as at point (c) above and to
recommend CPCB immediately for correcting details on the
EPR portal so as to ensure that no false EPR Certificate is
being generated in the State/UT. Further, necessary changes
be also done in the CTO accordingly and be informed to CPCB(
Enclose details)

5 o carry out drives for identifying informal/illegal E-waste
recyclers/refurbishers including clusters/areas where such
illegal recyclersfrefurbishers are operating and to close such
informal recyclinglrefurbishing units immediately (Enclose
details)
6 To facilitate the transformation of such informal/illegal E-waste
recyclersfrefurbishers into formal recyclers/refurbishers and
consent mechanism by way of providing necessary technical
support, hand holding, integrating with schemes in the
SPCB/PCC, etc.; _

7 To also issue advertisements in the newspapers in vernacular
language for immediately closing of illegal E-waste
recyclingfrefurbishing operations by the operators who do not
have consent to operate, including for the common public to
inform the same, if any, to SPCB/PCC and take actions as at
point (e) and point (f) above (Enclose details)

28 D
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Format for submission of ATR on the directions issues u/s 5 of the
Environment Protection Act, 1986 on 19-02-2024

Name of the SPCB/PCC:

S.No [Direction Compliance
tatus

1 To issue notice to all recycler, who are recycling
E-waste but not uploading requisite documents,
invoices, etc. pertaining to the same as per the
above- mentioned guidance document, for
generation of EPR certificates on the E-waste

|[EPR portal;

2 To withdraw/ cancel CTO of E-waste recyclers for
noncompliance of (a) above,;

K} To carry out verification of various

documents/invoices/information uploaded by the E-
Waste recyclers on the EPR Portal for generation of E-
waste procured/collected, recycled, end produced
and sold for generation of EPR certificates and also
verify their installed plant & machinery and their
capacities and capability.

29
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Annexure No. 6

Details of 194 E-Waste processing units (dismantler,
refurbisher, recycler)

S.No. Unit's Name & Address Unit's Activity Authorizati | Authorization
(Dismentler, on Capacity Status
Recycler, (MTA)
Refurbisher,
Producer)
ECOSENSE E WASTE MANAGEMENT )
' | LLP, B-85, Third Floor, Sector-63, Noida |  ismentler 300 31-03-26
ELGREEN RECYCLING PRIVATE
2 LIMITED, Plot No -H-103, Block-H, Sec-63 Dismentler 900 07-07-26
Noida
AUCTUS E-RECYCLING SOLUTIONS
PVT. LTD., A-58, Udyog Kendra-I, Ecotech-
3| IIL, Vill-Habibpur, Greater Noida, GAUTAM Recycler 5400 21.08.2025
BUDH NAGAR,201310
GREEN DREAM RECYCLERS PVT LTD,
PLOT NO. D-2, UDYOG KENDRA, .
4 SECTOR ECOTECH-IIL, GREATER Dismentler 54000 23.07.2026
NOIDA,GAUTAM BUDH NAGAR,201306
JSD WASTE MANAGEMENT LLP
FORMERLY JSD ENTERPRISES, PLOT
5 NO. J-78, SITE-C, SURAJPUR Dismentler 1.5 31.03.2028
INDUSTRIAL AREA, GREATER
NOIDA.,GAUTAM BUDH NAGAR,201306
LOHUM CLEANTECH PVT LTD PLOT NO.;
6 D-7 & 8, SITE-V, KASNA INDUSTRIAL Recycler 7200 24.07.2027
AREA, GREATER NOIDA
M/s Clean Waste managemnet. Plot Collection
7 | No-131, Udhyog kendra Second, Ecotech-3, : ’
. Dismantle
Greater Noida
M/s Greentek Reman Pvt Ltd. Plot Sezlrsenglzggrllnagr,l d
8 | No-B-2/12,Site-B Inds Area Surajpur, Greater . . 5760 21.01.2028
Noida Recycllng/Refurbl
shing
Collection/Segreg
M/s INFINITY GREEN E RECYCLING ation,
9 | SOLUTIONS Plot No. 347M, Udyog Kendra- | Dismantling/ 6552 04.05.2027
I1, Sector-Ecotech-II1, Greater Noida Recycling/
Refurbishing
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M/s KOSCOVE EWASTE PRIVATE Si;’?:;fg’n
10 | LIMITED PLOT NO. A2/131, SURAJPUR Dismantling /Ré: fur 272 03.02.2028
SITE 5,GREATER NOIDA .
bishing
M/s Samsung India Electronics Pvt. Ltd. Plot
11 No-20, Udyog Vihar, Ecotech-II, Greater Refurbishing 49.37 24.07.2025
Noida
PRIME PRESSING TOOLS PRIVATE Collection/
LIMITED, PLOT NO-156, AND 157, Segregation
12 ECOTECH-01, GREATER NOIDA , Dismantling 936 28.01.2026
GAUTAM BUDH NAGAR U.P.,GAUTAM
BUDH NAGAR,201306
SIMS RECYCLING SOLUTIONS INDIA Dismantling/
13 | PRIVATE LIMITED Plot No. - 44, Ecotech - | Segregation/Refur 1880 23.01.2027
12, Greater Noida bishing
14 | Waste2 Green Recycling, Plot No. 142, Toy s(é;f;fﬂ/ 14600 | 19.06.2025
city, Ecotech-3, Greater Noida : )
Dismantling
Dismantle,
15 INDI?SCTiif i}li]éi’, ﬁg.Tg(g)AgféZPUR Segregation, 3240 29-07-2024
Recycler
3R RECYCLER PVT LTD, PLOT NO F-257 Dismantling
16 INDUSTRIAL AREA M.G.ROAD HAPUR, Segregation 1440 31.03.2025
17 |ORRECYCLER, F-272, M.G. Road Industrial | o ion storage| 12000 | 31.12.2023
Area, Hapur,
Dismantle
A Q Recycling, Plot No-F-639, UPSIDC, .
18 Indust};ial frea, M. G. Road, Hapur Segregation, 432 27.12.2026
Recycler
19 AIMS Technologies Pvt Ltd.G-256, Collection, 1500
MG Road Inds area, Hapur Dismantle
ARSH RECYCLING PVT LTD, PLOT NO. FA Collection
20 203, UPSIDC INDL. AREA, M.G. ROAD Dismantle’ 396 02.05.2024
HAPUR
Collection
ATR TRADERS PRIVATE LIMITED, Plot i ’
21 No. G-380, M.G. Road, Industrial Area, Hapur Dlsmant} © 200 31.03.2025
Segregration
AUCTUS E RECYCLING SOLUTIONS PVT Collection
22 | LTD, F-637 & 638, UPSIDC Industrial Area, Dismantle’ 1440 21.08.2025
M. G. Road, Distt-Hapur,
AVGREE RECYCLING PVT LTD,
3 KHASRA NO.549,VILL TIYALA, MEERUT{  Collection, 11000 Granted
BULANDSHAHR ROAD, HAPUR Dismantle

BYPASS,HAPUR ., HAPUR
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B.R.P. INFOTECH PVT LTD, PLOT NO. F- %?lfl‘:;(t’lz
24 381 INDUSTRIAL AREA, M.G. ROAD Recycler, Segregati 6000 23.12.2025
HAPUR ’
on
Collection,
B.R.P. INFOTECH PVT. LTD, PLOT NO. F- Dismantle
25 | 394, PHASE-1, INDUSTRIAL AREA, M.G. Recycler 9000 11.05.2024
ROAD, HAPUR .
Segregration
BANSAL CHEMICALS LIMITED, C-13,
26 PHASE-3, M.G. ROAD INDUSTRIAL 360 B
AREA, HAPUR
Collection,
E TECH ENTERPRISES, PLOT NO. E-26, Dismantle
27 PHASE-1, INDUSTRIAL AREA, M G Recycler, 1560 04.01.2026
ROAD, HPUR, Segregration
Storage
Collection,
o | FAIZRECYCLING, G-235, MG Road Dismantle 128345 | 13.02.2024
Industrial Area, Hapur,
F1Z TRADING COMPANY, C-55, SECTOR- Collection
29 B-3, TRANS DELHI SIGNATURE CITY Dismantle’ 1095 28.12.2025
TRONICA CITY, LONI, GZB
GREEN EARTH RECYCLER, PLOT NO. F- Collection
30 557, INDUSTRIAL AREAL, M G ROAD, Dismantle’ 720 15.05.2026
HAPUR
Collection
GREENAURA RECYCLING PVT LTD, F - . ’
31 167, M. G. Road Industrial Area, Hapur Dismantle 1800 12.06.2025
GREENIVA RECYCLER PVT LTD, PLOT Collection,
32 NO. G-284, M.G ROAD, INDUSTRIAL Dismantle 780 06.12.2025
AREA, HAPUR
HAYAT E-RECYCLERS PVT LTD, PLOT Collection,
33 NO. F-53-54, M.G. ROAD INDUSTRIAL Dismantle 1728 31.12.2023
AREA, HAPUR,HAPUR,245104 Recycler
KHEKRA FABRICATION AND
RECYCLING INDUSTRIES PVT LTD, Collection,
34 Khasra N0-31, Vill-Udairampur Nagla, Dismantle 1800 08.07.2026
UPSIDC Area, Mussoorie Gulawathi Road, Recycler
Pargana-Dasna, Tehsil-Dhaulana, Distt-Hapur
LIFE E RECYCLING PVT LTD, F- Collection, .
35 435,Industrial Area, M.G. Road, Hapur Dismantle 9000 Not Applied
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LIMR RECYCLING PVT LTD, G-256,

36 MASURI GULAWATI ROAD, 600 13.07.2026
INDUSTRIAL AREA,HAPUR
M/s ARLINGTON INFORMATION Collection
37 |SYSTEMS PVT LTD, Plot No. C-13, Site IV, Dismantle’ 1683.88 29.06.2023
Sahibabad Industrial Area, Ghaziabad
M/s Bharat Oil Company India Regd, E-18, Collection,
38 Site IV, Sahibabad Industrial Area, Ghaziabad Dismantle 48000 27.06.2023
M/s Circularity Solutions Private Limited, Collection
39 Khasra 95-96, Village - Sikhera, Hazazari Dismantle’ 1045.36 16-06-2025
Industrial Area, Modinagar, Ghaziabad
M/s FIZ TRADING COMPANY, Plot No A- Collection
40 60, Roop Nagar Industrial Area, Loni . ’ 8030 07.06.2027
. Dismantle
Ghaziabad
Dismental,
41 M/s Hind Recycling Pvt. Ltd., G- 460, Collection, 960
UPSIDC, Industrial Area M.G.Road, Hapur Segregation,
Recycling
M/s Mahaluxmi Metal Alloys (India) Pvt. Ltd,,| ~ Cohection
42 ) i Dismantle, 36500
Modinagar, Ghaziabad.
Recyclers
M/s Malik recycling, 25A, GROUND .
FLOOR, ANAND INDUSTRIAL AREA, Collection,
43 MOHAN Dismantle 3650 05.01.2024
NAGAR,GHAZIABAD,GHAZIABAD
44 M/s N.K. Products? 58-59, M.G.Road, Cgllection, 9000
Ghaziabad. Dismantle
M/s RUDRA ENTERPRISES, A-96, .
45 | INDUSTRIAL AREA SECTOR 4, TRANS %(?Hecuoln’ 6000 03.05.2023
DELHI SIGNATURE CITY , I{Z?ac?;e .
LONLGHAZIABAD Y
M/s TELE SUPAR ELECTRONICS INDIA Collection
46 PVT LTD, B-15, ROOP NAGAR Dismantle’ 730 31.07.2024
INDUSTRIAL AREA, LONI ,GHAZIABAD
47 M/s. Y S Enterprises', HisaliMuradnagar, 06.01.2024
Ghaziabad
MS HIND RECYCLING PVT LTD, G- Collection,
48 460,UPSIDC, INDUSTRIAL AREA, M.G. Dismantle 960 27.04.2026
Road, Hapur,
Dismantle
MS RECLAIM ENVIRO PVT LTD, F-506, .
4 | INDUSTRIAL AREA M.G. ROAD, HAPUR Seﬁéiiiizin’ 876 31.12.2026
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OZONE WASTE LLP, PLOT NO.-C-25,

50 | UPSIDC, M.G. ROAD, INDUSTRIAL %iﬁ?ﬁ 500 31.03.2025
AREA, HAPUR
PLANET GREEN RECYCLING PVT LTD, Dismantle,
51 PLOT NO. G-129, PHASE-1, M.G. ROAD Collection, 1008 04.01.2026
INDUSTRIAL AREA, HAPUR
5) ROCKET SALES,‘ Plot No. I-12, M.G. Road Cgllection, 365 11.28.2004
Industrial Area, Hapur Dismantle
ROYAL FAIZ RECYCLING PVT LTD, Collection,
53 [ PLOT NO. I-22, INDUSTRIAL AREA, M.G. Dismantle 2160 05.02.2024
ROAD, HAPUR Recycler
Collection
S F RECYCLING PVT LTD, PLOT NO. F-4, . ’
3% | M.G. ROAD,INDUSTRIALAREA, HAPUR, |~ Dismantle 720 20.06.2026
Recycler
SAFDAR E RECYCLING PVT LTD, PLOT Collection,
55 [ NO. H-69, H-70 INDUSTRIAL AREA, M.G. Dismantle 468 21-08-2024
ROAD, HAPUR Recycler
TAJ COMPUTER SOLUTIONS PRIVATE Collection
LIMITED, PLOT NO. G-148-MASURI . ’
3% | GULAWATI ROAD, INDUSTRIAL AREA, %Zinflfre 9000 21-05-2025
HAPUR 4
UWM RECYCLING PVT LTD, PLOT NO. F- Collection,
57 331, MASURI GULAWATI ROAD, Dismantle 4380 08.08.2024
INDUSTRIAL AREA, HAPUR Recycler
WASTE PRO RECYCLING, KHASRA NO Collection,
58 35 AND 36, UDAYRAMPUR, NANGLA, Dismantle 6000 20.03.2026
DASNA, TEHSIL- DHAULANA, HAPUR, Recycler
M/s GREENLINK RECYCERS PVT LTD Collection,
59 Khasra No. 1641, Dasna Khusilya Road, Dismantle 4847.2 31.02.2027
Tehsil- Ghaziabad, DistrictGhaziabad, Recycler
Green Clean Recyclers LLP, Near Railway
Crossing, KHASRA NO. 0687, HISALI .

«0 | ROAD, DUHAIINDUSTRIAL AREA, (Ij)(?uecuoln’ 50 14.032027
HISALI ROAD MURADNAGAR, I{Z?i‘;;e 05
GHAZIABAD, Ghaziabad, UTTAR Y

PRADESH -
Shiv Shakti Metals, Khasra No 545, Sikheda Collection,
61 Road,, Vill-Phaphrana, Sikheda Road Dismantle 936 16.09.2026
Industrial Area, Modinagar, Ghaziabad, Recycler
UTTAR PRADESH
Rajdhani Recycling Private Limited, Plot No. Collection,
62 F- 416, MG ROAD INDUSTRIAL AREA, Dismantle 3600 11.04.2027
HAPUR Recycler
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MORE BRIGHT E WASTE RECYCLER Collection,
63 | PVTLTD, C- 78, PHASE - III, M,G ROAD, Dismantle 270 28.11.2026
INDUSTRIAL AREA HAPUR Recycler
Bharat Oil and Waste Management (Gata No. .
) i Refurbisher,
64 | 706 chha Village Kumbhi, Akabarpur, Kanpur . 20,000 31-12-27
Dismantler
Dehat)
65 MALIK TRADING COMPANY KHASARA NO 450,] COLLECTION & 420 06-07-21
NIBI, JHUSI, PHULPUR, PRYAGRAJ STORAGE
66 MAA TRADING COMPANY, BASUHAR, CHAIL, COLLECTION & 100 05-09-23
KAUSHAMBI STORAGE
67 | M/s Eco Traders, Near Rooma, Kanpur Nagar C(?llectlon, 100 13.10.2023
Dismantle
. ) Collection,
65 | M Ssri‘;’:lnir.‘tgp;fe;’llzgﬁ I’TB;I(;kj’ "1 Dismantle, 900 27.01.2028
pEar] razalgang, Hanpur Nag Refurbishing
M/s Khan Traders, B-5, Site 4, Panki Collection,
69 Industrial Area, Kanpur Nagar Dismantle 45625 19.01.2026
M/s R.Y. Recyclers Pvt Ltd., Chaubepur Dismantling & .
70 Kalan, Bilhaur, Kanpur Nagar Recycling S475 Not Registred
71 M/s. Indian Recycler, Khasra No. 338, Vill. Recycler/ 3500
WajidpurKawali, Jansath, Muzaffarnagar Refurbisher
M/s. Muzashi Recyclers Pvt. Ltd. Khasra Dismantler /
72 |No. 355, Vill. HussainpurBopara, Khatauli, 1095 14.12.2020
Recycler
Muzaffarnagar
M/s. Ecolite Solutions Technologies
Budhana Road, Khatauli, Muzaffarnagar Dismantler /
73 ’ ’ 730 16.10.2020
Khasra No. 187, Khatauli Grameen Bahar Recycler
Hadood)
Management et L1t Knasra No. 76, | Recrder
) N ) ’ Refurbish 150 23.12.2021
711193, 1195, Vill. Shernagar, Jansath [)eisi:::tlzrr/ 2000 3.12.20
Road, Muzaffarnagar
M/s. EZ Waste Recycling, Khasra No. 38, Dismantler /
75 Vill. Sardhan, Budhana Road, Khatauli, 6205 26.02.2022
Recycler
Muzaffarnagar
M/s. Sanif Insulation, Vill. Kakrala,
76 Pargana Bhokerheri, Opp. Sugar Mill Dismantler 365
Morna, Muzaffarnagar
M/s. Royal E Waste Recycling Co. Vill. 720
77 Hussainpur Bopara, Pargana & Tehsil Recycler 07.07.2022
Khatauli, District Muzaffarnagar
Viable Ewaste Recyclers Pvt. Ltd., Plot ,
. . Dismantler /
78 No. K-38, Begrajpur Industrial Area, Recycler 360 22.09.2023

Muzaffarnagar
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M/s Green Vision Recyclers Pvt. Ltd.

79 | Knhasra No. 114, Vill. Chandheri, Tehsil | Cismantier/ 3000
Budhana, District Muzaffarnagar Recycler
M/s. Eprocycle Waste Management Recycler/
80 |Khasra No. 2089, Vill. Sujru, Meerut Road . 2190
Muzaffarnagar Refurbisher
M/s A.R. Metal & Allied Industries, D-6, 7 .
i ) ] Dismantler /
81 Industrial Area Begrajpur, Distt. Recycler 2880 01.05.2023
Muzaffarnagar
%) M/s Global Traders, Vill. Rahkada, P.O. Bhopa, Disman.tler/ 500 24.02.204
Muzaffarnagar Refurbisher
83 | 7R Recycler Pvt Ltd., Shatabdi Nagar, Meerut Dismentler 100 -
Acro Green Recycler,Khasra no 375, Plot no 3,
84 Vill. Saifpur karamchandpur Teh-Mawana Recycling 700 31.10.2024
,Meerut
25 Ar Computer Scrap Plot No.-7, Pilokri Road, Dismantler 875 31.03.2025
Near falak Palace, Meerut
Arushi Nisha E Waste Recycling, Khasra no
86 | 615, Village Khwajanpur Majara, rohta road, Recycling 100 02.03.2026
Meerut
Bismi Waste Recycler Pvt Itd, Khasra No.
87 788,Village- Alipur Jijmana, Hapur road, Dismantler 50 -
Meerut
23 Bright E Waste Recycling India, Village Dismantler 270 07.01.2027
Ganeshpur Mawana Meerut
29 D.M Recycler,Vill. Fafoonda,Hapur Dismantler 112 09.04.2028
road,Meerut
90 Earth Zo.ne Recycling Plot No. Il Pargna Recycling 1000 09.07.2024
Hazipur, Hapur Road, Meerut
M/s ECO FLY E WASTE RECYCLING PVT LTD,
91 Khasra No-26 -Village -Pipli Khera, Recycling 1035 03.09.2028
Bhamanpura Road, Phaphunda, Meerut
9 M/s Eco Green India, Khasra no.-447, Vill- Dismantler 50 13.05.2023
Ghosipur, Hapur Road, Meerut
Era Green E Waste Recycling Pvt Ltd, Khasara
93 No- 189/2, Plot No B-35/1 Vill. Gram Kunda Dismantler 20 -
Meerut
Golden E-Waste Recycler Pvt Id, Plot No 12-
94 A,Gagol road behind Sofia Dismantler 1200 01.04.2024
School,Udhogpuram, Partapur, Meerut
Goodwill India Recycling Pvt Ltd, Plot No-
95 | 66/60D Mhokampur Industrial Estate, Phase Dismantler 54 -

1, Delhi Road, Meerut
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96

Green Recycling Plot no -94/95 vill lisari near
best R colony Meerut

Dismantler

97

Green Tech Recycling , Khasra No.645 & 625,
Vill- Acchraunda, Bahadurpur Road, Partapur
Industrial Area, Meerut, MEERUT

Recycling

900

09.05.2024

98

Hin Green E Waste recycler pvt Itd, ,Khasra no
733, 734, Vill. Baral,Partapur ,Meerut

Recycling

1000

30.01.2025

99

IBR E Waste Recycling Pvt Ltd, Khasra No-
110/2, Village Bhagwanpur Byepass Hapur
Road Meerut

Dismantler

472.47

03.03.2026

100

INNOVA GLOBAL PVT LTD KHASRA NO-
449,451,452 VILLAGE ULDHAN PARGANA
SARAVA DISTT MEERUT

Recycling

110

08.03.2027
(Authorization
Rejected )

101

Ishan Industries,Vill. Fafoonda,Hapur
road,Meerut

Dismantler

108

31.12.2024

102

M/s A S RECYCLING Khasra No-402, Village
Post-Bahrampur Khas, Distt-MEERUT, 250501
MEERUT

Recycling

550

103

M/s ALT SCRAP KHASRA NO-189,190, PABLA
ROAD THANA INCHOLI MEERUT,MEERUT,
MEERU

Dismantler

400

NOC Issued

104

M/s AUMENTO GREEN WASTE
MANAGEMENT COMAPANY Plot No.5, Khasra
No. 657, Dheerkhera Industrial Area, Distt-
Meerut, MEERUT,245101 MEERUT

Recycling

100

105

M/s BHARAT E WASTE RECYCLING COMPANY
KHASRA NO 239 Bharat Ewaste Recycling
Company,Khasra No-239, Sector-3, Shatabdi
Nagar,Delhi Road,Meerut,250002 MEERUT

Recycling

450

NOC Issued

106

M/s COSTIC GREEN E WASTE AND RECYCLING
PVT LTD KHASRA NO-565, 567, VILLAGE
DHIKOLI TEHSIL AND DISTRICT ,MEERUT

Recycling

162

27.04.2027

107

M/s E DHINI RECYCLING PVT LTD
KHASRA NO-607M, ACHRONDA PARGANA
AND TEHSIL MEERUT DISTT MEERUT

Recycling

78.8

24.01.2027

108

M/s GREEN COMPLETE RECYCLING PVT LTD
Plot No-100, Hapur Central Industrial
Cooperative Society Limited, Dhir khera,
(UP),MEERUT,245101 MEERUT

Recycling

118

37




205

109

Green Let Recycling ( Formerly Known as
GROW GREEN INFOTECH PVT LTD) Khasra No-
14, Village Piplikheda, Dist Meerut, MEERUT

Recycling

110

M/s Habib Trading Company, Khasra no- 28,
Village- Alipur, Jijmana,Pargana & Tehsil-
Meerut

Recycling

450

111

M/s HITECH GREEN E WASTE RECYCLING CO
KHASARA NO.-630 MANSAROVAR
INDUSTRIAL ESTATE EXTENSION VILL.
PANCHLI KHURD MEERUT,MEERUT,250002
MEERUT

Recycling

1500

112

M/s J | ScrapTraders, Plot no. 418/12,
Shastrinagar, Meerut

Dismantler

20

113

M/s MS CYNOSURE RECYCLING PRIVATE
LIMITED khashra no-64, vill-Pipli kheda,
pargana sarawa, meerut, MEERUT

Recycling

558

16.05.2027

114

M/s MS MOHD SHAHZAD AHMAD B-467,
Major Dhyan Chand Nagar Industrial Area
Near Delhi Road Meerut ,MEERUT, MEERUT

Dismantler

1200

115

M/s Swachh Bharat Recycling Company, Gali-
NO-4, 2083, Saipuram Insutrial Area, Delhi
Road, Meerut, U.P.

Dismantler

400

116

M/s URBAN EDGE ENVIRONMENT PVT. LTD,
gata No. 23, Village- Rukanddinpur Mishri Urf
Phaphunda, Hapur
Road , Meerut

Recycling

414

23.02.2028

117

Making India E-waste Recycling Management,
Plot no 50, Sec-3, Shatabdi nagar Industrial
Area,Meerut

Recycling

90

08.07.2024

118

Mizuki e-waste management company,
Khasra No-43, Vill Alipur Zizmana Thasil and
Disstrict Meerut

Recycling

316

02.08.2026

119

Mohd Shokeen Khasra No-5/1, Vill Mamepur
Pargana the and distt Meerut

Dismantler

75

12.01.2027

120

Om Enterprises,94,Saipuram Industrial
Area,Delhi road,Meerut

Dismantler

500

22.11.2024

121

R D Recycler, Khasra no 46, Vill.
Shekharpur,Hapur road,Meerut

Dismantler

25

26.03.2024

122

R R Recycler Pvt Ltd,, Khasra No 115, Village
Achhronda,Meerut

Dismantler

153

03.10.2024
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123

Recology Recycling India Pvt. Ltd., Khasra No
69,70,71 Village Piple Kheda Sargana Sarawa
Meerut

Recycling

1146

26.10.2025

124

S Malik Traders, PLOT NO-
93,94,VILLBUDHERAJAHIDPUR MEERUT

Dismantler

34

24.01.2028

125

S.D. Recycling Proecess Industries, Khasra no
51&52, Vill. Shakarpur,Hapur road,Meerut

Dismantler

400

31.10.2024

126

S.M. E-Waste Recycling,Khasra no 375, Plot
no 4, Vill. Saifpur karamchandpur Teh-
Mawana ,Meerut

Dismantler

700

31.10.2024

127

San Recyclers, Khasra No. 63-64 Vill Pipli
Khera, Hapur Road, Meerut

Dismantler

512

20.06.2026

128

Sky Green pvt Itd, Village- Alipur Jijmana,
Hapur road, Meerut

Recycling

129

Sky Green Waste Recycling management
Khasra No 51,53, 54, 66, 20, 21 Vill Piplikhera,
Hapur Road, Industrial Area, Meeru

Recycling

750

25.07.2026

130

U.P. Green Recycling,Plot no CFC, Partapur
Industrial Area Estate,Partapur,Meerut

Recycling

100

21.09.2025

131

World Green E Waste Recycling Management,
Khasra No- 31,39,40,41,42 Village- Alipur
Jijmana, Tehsil- Meerut

Dismantler

100

02.03.2026

132

Zasha Electro Waste Recycling Pvt Ltd, Plot no
208, Sec-3, Shatabdi nagar Industrial
Area,Meerut

Recycling

80

24.02.2025

133

HASAN MALIK RECYCLING PRIVATE LIMITED
MEERUT, KHASRA NO-59,60(Mi),60,VILLAGE
PIPLIKHEDA,MEERUT,245206

Recycling

600

04.12.2028

134

SMASH RECYCLER PRIVATE LIMITED MEERUT,
Khasra No. 265/3, 267/2 and 246, Village-
Dhikoli, Tehsil- Meerut, District-
Meerut, MEERUT,250002

Recycling

222

30.10.2028

135

M/s ECO GREEN SMART RECYCLERS PVT LTD,
KHASRA NO-373, PLOT NO-2, VILLAGE
ACHRONDA MEERUT

Dismantler

10.17

31.07.2028

136

M/s EARTH ZONE RECYCLING PVT LTD,
KHASRA NO-788,7908B, ALLIPUR JIIMANA
MEERUT

Recycling

834

11.07.2028
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M/s 7R E WASTE RECYCLERS PRIVATE
137 LIMITED, KHASRA NO 54 HAPUR ROAD Dismantler 0.196 31.07.2028
SAKARPUR MEERUT,MEERUT,250002

WORLD WIDE RECYCLERS Gata No. 745,743b
138 | industrial Area, village-Allipur Jijmana, Hapur Recycling 888 23.02.2028
Road , Meerut,MEERUT,250002

M/s NVSP TRADERS PVT LTD KHASRA NO.
200/1//1, 200/1/2, 200/1/3 VILLAGE
GESHUPUR SHUMALI TEHSIL MAWANA
MEERUT,MEERUT, 250406

139 Recycling 250 26.03.2028

M/s SI E-WASTE SOLUTION KHASRA NO 52/1 _
140 1 \AWANAKALAN MEERUT,MEERUT, 250401 Dismantler 90 26.02.2028

CENTURY E WASTE SOLUTION Khasra No.
141 | 142/1 at Village Jasrathpur Tehsil, Sardhana Recycling 150 21.11.2027
Meerut, UP.250223.

ECOTECH RECYCLERS KHASRA
NO1049,1050,1051 PIPLI KHEDA
PARGANASARAWA MEERUT DISTT
MEERUT,MEERUT

142 Recycling 370 22.11.2027

CLEAN INDIA RECYCLING PVT LTD KHASRA NO-
143 737,738,739,VILLAGE BlIJOLI PARGANA Recycling 400 10.07.2027
SARAVA PIPLI KHEDA MEERUT,MEERUT,

GREEN INDIA E WASTE RECYCLING KHASRA
144 | NO. 3, HAPUR ROAD, VILL. RUKNUDDIN URF. Recycling 120 27.04.2027
PHAPHUNDA, MEERUT, MEERUT, 245206

GANPATI SCRAPS Plot N0.112C,112D 112 E
vishwakarma, mansarover industrial estate
extn. Village panchalibaghpat road,
Meerut, MEERUT,

145 Dismantler 25 29.05.2027

ENVITECH RECYCLING PRIVATE
LIMITEDKHASRA NO 775 INDUSTRIAL AREA
Recycli 19.02.202
146 | \/|LLAGE ALLIPUR JUMANA HAPUR ROAD ecycling 600 9.02.2029

MEERUT ,MEERUT,245206, MEERUT

M/s PRO WORLD GREEN PVT LTD, KHASRA
NO 58, 57 VILLAGE DIKOLI ALIPUR JIJMANA,
TEHSIL AND DISTRICT MEERUT, MEERUT,
245206, MEERUT

147 Recycling 375 05.02.2029
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M/s SWACHH BHARAT RECYCLING COMPANY,

148 KHASRA NO- 43, ALIPUR, Meerut, UP, Recycling 480 16.01.2029
MEERUT
M/s ADS RECYCLING PRIVATE LIMITED
KHASRA NO 760, 761, 752, 763, PEEPLIKHERA i
149 | ROAD, VILLAGE ALLIPUR JUMANA, HAPUR Recycling >00 25.12.2028
ROAD, MEERUT,MEERUT,245206
M/s Spreco Resource Recyclers, Khasara no.-
150 235,Vill-Abdulpur, Block- Khekra, Baghpat, Dismantler 750 ]
Meerut-
250101
M/s VENUS E WASTE SOLUTIONS Hajipur
Viran , Khasra No0.98, 101, 99 And 94 Bagpat, )
151 Uttar Pradesh 250101, India, Recycling 37 01.12.2027
BAGHPAT,250101 BAGPAT
Rec Fly Recyclers Pvt Ltd, Khata No- 157, .
152 Khasra No- 714, Village Pilana Baghpat Recycling 240 18.02.2026
M/s GREENHOLICS RECYCLERS
PRIVATE LIMITED, KH NO 1192, MAUJA
153 RATUAL, KHEKRA, Recycling 270 16.08.2028
BAGHPAT UP 250101,BAGHPAT,250101,
BAGHPAT
EPSILON CIRCULAR INFRASTRUCTURE
PRIVATE LIMITED KHASRA NO 1801/1, .
154 KHATA NO- 00195, VILLAGE Recycling 600 06.02.2028
RATAUL,BAGHPAT,250101
Horizon Recycling Pvt Ltd Kh No-35 Vill-
) - 03-10-2022 to
155 Kumarheda Greenland Complex 7 Km Recycling Facility 12000 02-10-2027
Dehradu Road, Saharanpur
156 M/s Eclectronic waste India vill-Khujnawar Dismanting 9000 19-12-2019 to
Chhutmalpur Kalasia Road , Saharanpur Recycling 18-12-2024
157 M/s Asnio India Pvt Itd Kalasia Road, Dlsman.tlng 55900 29-03-2023 to
Saharanpur Recycling 31-12-2027
158 Glaciar Environ India Pvt Ltd Khasra No 322 Dismanting 50 22-02-2024 to
Village Tapri Ghunna Saharanpur Recycling 31-12-2028
M/s E-Waste Recyclers Industries K-40, .
) : Collection,
159 UPSIDC Industrial area, NH-2 Kosikalan, i 150 Yes
Dismantle

Mabhura.
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Collection,
Dismantle,
160 M/s E-Waste Recyclers India E-50, UPSIDC Recycling, 6000 Yes
Industrial area, NH-2 Kosikalan, Mahura. Refurbishing,
Segregation,
Recycling,
Dismentling,
M/s Sun E-Waste Recycling Company F-163, Segregation,
161 Industrial area, Kosi Kotwan, Ext-1, Kosi Collection, 1200 Yes
kalan, Mathura. Storage,
Refurbishing,
Recycling,
M/s E-Waste Recyclers India, Unit-3, Khasra I;;ST:TE;%’
162 | n0.-266, 110 KM Mile stone, Tehsil- Chhata, SPeEaIot, 5840 Yes
Collection,
Mathura. .
Storage, Disposal,
Refurbishing,
Collection,
Dismantle,
163 M/s E-Waste Recyclers India E-49, UPSIDC Recycling, 1825 Yes
Industrial area, Kosi Kotwan, Mathura. Refurbishing,
Segregation,
Collection,
M/s 2NDS Computer, Plot no J-71, J- 72, gleimjﬁge’
164 UPSIDC Industrial area, Kosi Kotwan, y. 'g, 730 Yes
Refurbishing,
Mathura. .
Segregation
Dismental,
M/s Greenwish E-Waste Recyclers, F- 162, Collection,
165 | Industrial Area, Kosi Kotwan, Extn.-1, Kosi Recycling 1200 Yes
Kalan, Mathura. Refurbishing,
Dismental,
166 M/s Anubhav E-Waste Recycler India LLP, F- i(;l(l:e:iliin’ 1200 Yes
44, UPSIDC, Kosi Kotwan, yene
Refurbishing,
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M/s Shiv Shakti Enterprises, Plot no.-G-4,

167 UPSIDC, Phase-1, Industrial Area, Sandila, Dismentle 1460 16.09.2026
Hardoi
M/s RY Recyclers Pvt.Ltd. (Unnao unit), Plot .
D tle/R I
168 no.ADYX, VDEZ, EGHT, Site-2, UPSIDC, smen ee/ ecye 12775 15.06.2028
Industrial Area, Unnao
EVER GREEN E WASTE RECYCLING .
Dismentler,
169 MANAGEMENT, VILLAGE-RAMPUR TEHSIL- Recvcler 1248 30.04.2027
MAHEMUDABAD DISTT-SITAPUR yeler
LS E WASTE RECYCLING UNIT, E-160,
170 INDUSTRIAL AREA, TEHSIL-KHALILABAD, Dismentler 730 17.02.2022
DISTRICT-SANT KABIR NAGAR,SANT KABIR
NAGAR,
171 SRI BALAIJI, Arazi No—3.16/_7, V|II—Katar|ja, Dismentler 5000 4.05.2022
Pargana-Ralhupur, District-Chandauli
OZONE WASTE LLP, Plot No. A-26 27,
172 Sathariya IndusFrlaI Development Dismentler and 11520 58.03.2024
Authority,Mogra Recycler,
Badshahpur,JAUNPUR,222202
OASIS ECO E WASTE RECYCLERS, E-160, .
INDUSTRIAL AREA, TEHSIL-KHALILABAD Dismentler,
173 ’ i ’ Recycler, 441.358 14.02.2024
DISTRICT-SANT KABIR NAGAR,SANT KABIR .
Refurbisher,
NAGAR,
HINDUSTAN E WASTE RECYCLING UNIT, VILL-
KUSAMHI CHAURAHA, POST-TEUWA GRANT,
174 ITWA - HORILAPUR ROAD,TEHSIL-ITWA, Dismentler 730 4.05.2022
DISTRICT-SIDDHARTH NAGAR,SIDDHARTH
NAGAR,
M/s Ecotechgreen Associates private limited,
175 H-37, UPSIDC, Industrial Area, Kamaur, Dismentler 1825 30/11/2025.
Shahjahanpur
176 M/s Green Cyberspace Private L1m1teq, D-27, Dismentler 2190 25.05.27
Industrial Area, Parsakhera, Bareilly
177 M/s Revive Resource; Private L1rp1ted, Vill- Dismentler 7665 12-12-26
Kesarpur, Faridpur, Bareilly
BHARTI
ENTERPRISES,VILLAGEHIRDAYPUR
178 URF ANDHARPURA, Dismentler 365 09/07/2028.
TEHSILFARIDPUR,DISTRICT-
BAREILLY,BAREILLY,
M/s Ever Green Impex, Vil.- Aurangabad, . Unit self closed
179 Tehsil & Distt.-Armoha. Dismentler due to own
180 M/s Faiz Enterprises, Plot No. I-33, Gajraula, Dismentler ) Unit self closed
Amroha. due to own
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Buddha Industries, Brhind Vision Exports,

181 Faridpur, Sambhal Road, Moradabad Dismentler 250 i
Future Web, 48-A, Harthala Industrial Area, .
182 Kanth Road, Moradabad Dismentler 418 25-09-2020
Iqgra Traders, Gata No. 1432, Baru Bhura .
183 Road, Bhojpur, Tehsil & District Moradabad Dismentler 300 31-01-2022
JAO E Waste Recyclig Company, . 11
184 Vill. Jaitpur, District Moradabad Dismentler 720 24-11-2021
Latoori Shah Traders, Gata No. 1396, .
185 Bhojpur Dharampur, Moradabad Dismentler 1200 09-08-27
Moradabad Metals Company Pvt. Ltd. (E-
waste Unit), Vill. Veerpur, Block Kundarki, .
186 Tehsil Bilar, Sambhal Road, Tehsil & Dismentler 1440 13-12-2021
District Moradabad
NR E-Waste Company, Gata No. 235, 237, .
187 245, 250K, Vill.Sirsa Inayatpur, Moradabad Dismentler 750 17-12-2020
S.A. Enterprises, Village Elar, Post Sultanpur
188 Dost, Tehsil Thakurdwara, District Dismentler 1800 -
Moradabad
Green Roots Waste Management Pvt. Ltd, Dismentler/
189 | Khasra No. 6, Gajraula Dhyan Singh, Tehsil Recvcler 510 03-07-2023
Kanth, Moradabad y
Giga Salvage Recycling Pvt. Ltd, Khasra No. .
190 | 1395, Village Bhojpur Dhrampur, Tehsil & les{rencer(l:';ir/ 1800 -
District Moradabad y
Shoaib Waste Solution, Gata No. 250, Vill.
191 Faizalpur, Near Hindoli, Chandausi, Dismentler 600 25-09-2020
Sambhal
Star Waste Sollution, Gata No. 521, Villa
192 |Bichhauli, Chandausi Road, Tehsil & District Dismentler 1800 -
Sambhal
Limra E-waste Company, Gata No. 250,
193 | Village Falazpur, Near Hindoli, Chandausi, Dismentler 1460 13-10-2027
Sambhal
Scope Recycling Pvt. Ltd., Gata No. 104/109,
194 Baniya Khera, Tehsil Chandausi, District Dismentler 6120 24-03-2023
Sambhal
Total 537973.00
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212 Annexure No. 7

Details of 159 E-Waste processing units (dismantler,
refurbisher, recycler) having valid Authorization

S.No. Unit's Name & Address Unit's Activity Authorizati | Authorization
(Dismentler, on Capacity Status
Recycler, (MTA)
Refurbisher,
Producer)
ECOSENSE E WASTE MANAGEMENT .
' | LLP, B-85, Third Floor, Sector-63, Noida |  ismentler 300 31-03-26
ELGREEN RECYCLING PRIVATE
2 LIMITED, Plot No -H-103, Block-H, Sec-63 Dismentler 900 07-07-26
Noida
AUCTUS E-RECYCLING SOLUTIONS
PVT. LTD., A-58, Udyog Kendra-I, Ecotech-
3| IIL, Vill-Habibpur, Greater Noida, GAUTAM Recycler 5400 21.08.2025
BUDH NAGAR,201310
GREEN DREAM RECYCLERS PVT LTD,
PLOT NO. D-2, UDYOG KENDRA, .
4 SECTOR ECOTECH-IIL, GREATER Dismentler 54000 23.07.2026
NOIDA,GAUTAM BUDH NAGAR,201306
JSD WASTE MANAGEMENT LLP
FORMERLY JSD ENTERPRISES, PLOT
5 NO. J-78, SITE-C, SURAJPUR Dismentler 1.5 31.03.2028
INDUSTRIAL AREA, GREATER
NOIDA.,GAUTAM BUDH NAGAR,201306
LOHUM CLEANTECH PVT LTD PLOT NO.;
6 D-7 & 8, SITE-V, KASNA INDUSTRIAL Recycler 7200 24.07.2027
AREA, GREATER NOIDA
M/s Greentek Reman Pvt Ltd. Plot Sg;:;:ilig;nagl’l d
7 | No-B-2/12,Site-B Inds Area Surajpur, Greater ; . 5760 21.01.2028
Noida Recycllng/Refurbl
shing
Collection/Segreg
M/s INFINITY GREEN E RECYCLING ation,
8 | SOLUTIONS Plot No. 347M, Udyog Kendra- | Dismantling/ 6552 04.05.2027
I1, Sector-Ecotech-III, Greater Noida Recycling/
Refurbishing
M/s KOSCOVE EWASTE PRIVATE Si;f;fg’n
9 LIMITED PLOT NO. A2/131, SURAJPUR Dismantling /Ré fur 272 03.02.2028
SITE 5,GREATER NOIDA .
bishing
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M/s Samsung India Electronics Pvt. Ltd. Plot

10 No-20, Udyog Vihar, Ecotech-II, Greater Refurbishing 49.37 24.07.2025
Noida
PRIME PRESSING TOOLS PRIVATE Collection/
LIMITED, PLOT NO-156, AND 157, Segregation
11 ECOTECH-01, GREATER NOIDA , Dismantling 936 28.01.2026
GAUTAM BUDH NAGAR U.P.,GAUTAM
BUDH NAGAR,201306
SIMS RECYCLING SOLUTIONS INDIA Dismantling/
12 | PRIVATE LIMITED Plot No. - 44, Ecotech - | Segregation/Refur 1880 23.01.2027
12, Greater Noida bishing
13 | Waste2 Green Recycling, Plot No. 142, Toy s(é;f;fﬂ/ 14600 19.06.2025
city, Ecotech-3, Greater Noida : )
Dismantling
Dismantle,
14 INDI?SCTiif i}li]éi’, ﬁg.Tg(?Ag,ﬁZPUR Segregation, 3240 29-07-2024
Recycler
3R RECYCLER PVT LTD, PLOT NO F-257 Dismantling
15 INDUSTRIAL AREA M.G.ROAD HAPUR, Segregation 1440 31.03.2025
16 |ORRECYCLER, F-272, M.G. Road Industrial| 1o vion storage| 12000 | 31.12.2023
Area, Hapur,
Dismantle
A Q Recycling, Plot No-F-639, UPSIDC, .
17 Indust};ial frea, M. G. Road, Hapur Segregation, 432 27.12.2026
Recycler
ARSH RECYCLING PVT LTD, PLOT NO. FA Collection
18 203, UPSIDC INDL. AREA, M.G. ROAD Dismantle’ 396 02.05.2024
HAPUR
Collection
ATR TRADERS PRIVATE LIMITED, Plot i ’
19 No. G-380, M.G. Road, Industrial Area, Hapur Dlsmant} © 900 31.03.2025
Segregration
AUCTUS E RECYCLING SOLUTIONS PVT Collection
20 | LTD, F-637 & 638, UPSIDC Industrial Area, Dismantle’ 1440 21.08.2025
M. G. Road, Distt-Hapur,
AVGREE RECYCLING PVT LTD,
)1 KHASRA NO.549,VILL TIYALA, MEERUT{  Collection, 11000 Granted
BULANDSHAHR ROAD, HAPUR Dismantle
BYPASS,HAPUR .,HAPUR
B.R.P. INFOTECH PVT LTD, PLOT NO. F- %?lfl‘:;flz
22 381 INDUSTRIAL AREA, M.G. ROAD ) 6000 23.12.2025
Recycler,Segregati

HAPUR

on
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B.R.P. INFOTECH PVT. LTD, PLOT NO. F- %(iuri‘;i(t’f
23 | 394, PHASE-1, INDUSTRIAL AREA, M.G. 2 S | re 9000 11.05.2024
ROAD, HAPUR eeycelet,
Segregration
Collection,
E TECH ENTERPRISES, PLOT NO. E-26, Dismantle
24 PHASE-1, INDUSTRIAL AREA, M G Recycler, 1560 04.01.2026
ROAD, HPUR, Segregration
Storage
Collection,
25 FAIZ RECYCLING, G-235, MG Road Dismantle 1283 .45 13.02.2024
Industrial Area, Hapur,
FIZ TRADING COMPANY, C-55, SECTOR-| .\ .
26 | B-3, TRANS DELHI SIGNATURE CITY D(z ;‘;n(t’l ’ 1095 28.12.2025
TRONICA CITY, LONI, GZB smantie
GREEN EARTH RECYCLER,PLOTNO. F-| .
27 | 557, INDUSTRIAL AREAL, M G ROAD, D(z ;‘;n(t’l ’ 720 15.05.2026
HAPUR smantie
Collection
GREENAURA RECYCLING PVT LTD, F - ) .
28 167, M. G. Road Industrial Area, Hapur Dismantle 1800 12.06.2025
GREENIVA RECYCLER PVT LTD, PLOT Collection,
29 | NO.G-284, M.G ROAD, INDUSTRIAL Dismantle 780 06.12.2025
AREA, HAPUR
HAYAT E-RECYCLERS PVT LTD, PLOT Collection,
30 | NO.F-53-54, M.G. ROAD INDUSTRIAL Dismantle 1728 31.12.2023
AREA, HAPUR,HAPUR,245104 Recycler
KHEKRA FABRICATION AND
RECYCLING INDUSTRIES PVT LTD, Collection,
31 Khasra N0-31, Vill-Udairampur Nagla, Dismantle 1800 08.07.2026
UPSIDC Area, Mussoorie Gulawathi Road, Recycler
Pargana-Dasna, Tehsil-Dhaulana, Distt-Hapur
LIMR RECYCLING PVT LTD, G-256,
32 MASURI GULAWATI ROAD, 600 13.07.2026
INDUSTRIAL AREA, HAPUR
M/s ARLINGTON INFORMATION Collection
33 | SYSTEMS PVT LTD, Plot No. C-13, Site IV, D(z ;‘;n(t’l ’ 1683.88 | 29.06.2023
Sahibabad Industrial Area, Ghaziabad S ©
M/s Bharat Oil Company India Regd, E-18, Collection,
34 Site IV, Sahibabad Industrial Area, Ghaziabad Dismantle 48000 27.06.2023
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M/s Circularity Solutions Private Limited,

35 | Khasra 95-96, Village - Sikhera, Hazazari %?lﬁ?ﬁ 104536 | 16-06-2025
Industrial Area, Modinagar, Ghaziabad
M/s F1Z TRADING COMPANY, Plot No A- Collection
36 60, Roop Nagar Industrial Area, Loni ; ’ 8030 07.06.2027
. Dismantle
Ghaziabad
M/s Malik recycling, 25A, GROUND .
FLOOR, ANAND INDUSTRIAL AREA, Collection,
37 MOHAN Dismantle 3650 05.01.2024
NAGAR,GHAZIABAD,GHAZIABAD
M/s RUDRA ENTERPRISES, A-96, .
1g | INDUSTRIAL AREA SECTOR 4, TRANS %(?Hecuoln’ 6000 03.05.2023
DELHI SIGNATURE CITY , I{Z?i?;e .
LONLGHAZIABAD Y
M/s TELE SUPAR ELECTRONICS INDIA Collection
39 PVT LTD, B-15, ROOP NAGAR Dismantle, 730 31.07.2024
INDUSTRIAL AREA, LONI ,GHAZIABAD
40 M/s. Y S Enterprises', HisaliMuradnagar, 06.01.2024
Ghaziabad
MS HIND RECYCLING PVT LTD, G- Collection,
41 460,UPSIDC, INDUSTRIAL AREA, M.G. Dismantle 960 27.04.2026
Road, Hapur,
Dismantle
MS RECLAIM ENVIRO PVT LTD, F-506, .
42 | INDUSTRIAL AREA M.G. ROAD, HAPUR | >cgregation, 876 31.12.2026
Recycler
OZONE WASTE LLP, PLOT NO.-C-25, Collection
43 UPSIDC, M.G. ROAD, INDUSTRIAL Dismantle, 500 31.03.2025
AREA, HAPUR
PLANET GREEN RECYCLING PVT LTD, Dismantle,
44 | PLOT NO. G-129, PHASE-1, M.G. ROAD Collection, 1008 04.01.2026
INDUSTRIAL AREA, HAPUR
45 ROCKET SALES,‘ Plot No. I-12, M.G. Road Cgllection, 365 11.28.2004
Industrial Area, Hapur Dismantle
ROYAL FAIZ RECYCLING PVT LTD, Collection,
46 | PLOT NO. I-22, INDUSTRIAL AREA, M.G. Dismantle 2160 05.02.2024
ROAD, HAPUR Recycler
Collection
S F RECYCLING PVT LTD, PLOT NO. F-4, i ’
47 | M.G. ROAD.INDUSTRIALAREA, HAPUR, | Dismantle 720 20.06.2026
Recycler
SAFDAR E RECYCLING PVT LTD, PLOT Collection,
48 | NO. H-69, H-70 INDUSTRIAL AREA, M.G. Dismantle 468 21-08-2024
ROAD, HAPUR Recycler
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TAJ COMPUTER SOLUTIONS PRIVATE

Collection
LIMITED, PLOT NO. G-148-MASURI i ’
¥ | GULAWATI ROAD, INDUSTRIAL AREA, I?{Z?i‘;gre 9000 21-05-2025
HAPUR Y
UWM RECYCLING PVT LTD, PLOT NO. F- Collection,
50 331, MASURI GULAWATI ROAD, Dismantle 4380 08.08.2024
INDUSTRIAL AREA,HAPUR Recycler
WASTE PRO RECYCLING, KHASRA NO Collection,
51 35 AND 36, UDAYRAMPUR, NANGLA, Dismantle 6000 20.03.2026
DASNA, TEHSIL- DHAULANA, HAPUR, Recycler
M/s GREENLINK RECYCERS PVT LTD Collection,
52 Khasra No. 1641, Dasna Khusilya Road, Dismantle 4847.2 31.02.2027
Tehsil- Ghaziabad, DistrictGhaziabad, Recycler
Green Clean Recyclers LLP, Near Railway
Crossing, KHASRA NO. 0687, HISALI )

53 | ROAD, DUHAIINDUSTRIAL AREA, %91166“011” 250 14.03.2027
HISALI ROAD MURADNAGAR, ﬁiinirllére has
GHAZIABAD, Ghaziabad, UTTAR Y

PRADESH -
Shiv Shakti Metals, Khasra No 545, Sikheda Collection
Road,, Vill-Phaphrana, Sikheda Road i ’
>4 Industrial Area, Modinagar, Ghaziabad, I?{Z?i?gre 936 16.09.2026
UTTAR PRADESH Y
Rajdhani Recycling Private Limited, Plot No. Collection,
55 F- 416, MG ROAD INDUSTRIAL AREA, Dismantle 3600 11.04.2027
HAPUR Recycler
MORE BRIGHT E WASTE RECYCLER Collection,
56 | PVTLTD, C- 78, PHASE - III, M,G ROAD, Dismantle 270 28.11.2026
INDUSTRIAL AREA HAPUR Recycler
Bharat Oil and Waste Management (Gata No. .
i i Refurbisher,
57 | 706 chha Village Kumbhi, Akabarpur, Kanpur . 20,000 31-12-27
Dismantler
Dehat)
53 MALIK TRADING COMPANY KHASARA NO 450,| COLLECTION & 420 06-07-21
NIBI, JHUSI, PHULPUR, PRYAGRAJ STORAGE
59 MAA TRADING COMPANY, BASUHAR, CHAIL, COLLECTION & 100 05-09-23
KAUSHAMBI STORAGE
60 | M/s Eco Traders, Near Rooma, Kanpur Nagar qulectlon, 100 13.10.2023
Dismantle
) ) Collection,

61 M/sPSachln Egt;mrllses, 1213</75 1, Bl\llok-T, 74 Dismantle, 900 27.01.2008

ratapganj Fazalgang, Kanpur Nagar Refurbishing
M/s Khan Traders, B-5, Site 4, Panki Collection,
62 Industrial Area, Kanpur Nagar Dismantle 456.25 19.01.2026
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M/s. Muzashi Recyclers Pvt. Ltd. Khasra

. . . Di tl
63 |No. 355, Vill. HussainpurBopara, Khatauli, ismantler / 1095 14.12.2020
Recycler
Muzaffarnagar
M/s. Ecolite Solutions Technologies
Budhana Road, Khatauli, Muzaffarnagar Dismantler /
64 ’ . 730 16.10.2020
Khasra No. 187, Khatauli Grameen Bahar Recycler
Hadood)
Managoment Put. Lt Kasra No. 876, | Reovder/
65 . N ) ’ Refurbish 15000 23.12.2021
1193, 1195, Vill. Shernagar, Jansath [)eisi:a:tlzrr/
Road, Muzaffarnagar
M/s. EZ Waste Recycling, Khasra No. 38, Dismantler /
66 | Vill. Sardhan, Budhana Road, Khatauli, 6205 26.02.2022
Recycler
Muzaffarnagar
M/s. Royal E Waste Recycling Co. Vill. 220
67 Hussainpur Bopara, Pargana & Tehsil Recycler 07.07.2022
Khatauli, District Muzaffarnagar
Viable Ewaste Recyclers Pvt. Ltd., Plot .
. , Dismantler /
68 No. K-38, Begrajpur Industrial Area, 360 22.09.2023
Recycler
Muzaffarnagar
M/s A.R. Metal & Allied Industries, D-6, 7 .
i ) i Dismantler /
69 Industrial Area Begrajpur, Distt. Recvcler 2880 01.05.2023
Muzaffarnagar Y
70 M/s Global Traders, Vill. Rahkada, P.O. Bhopa, Dlsman‘tler/ 500 24.02.2024
Muzaffarnagar Refurbisher
Acro Green Recycler,Khasra no 375, Plot no 3,
71 Vill. Saifpur karamchandpur Teh-Mawana Recycling 700 31.10.2024
,Meerut
7 Ar Computer Scrap Plot No.-7, Pilokri Road, Dismantler 875 31.03.2025
Near falak Palace, Meerut
Arushi Nisha E Waste Recycling, Khasra no
73 | 615, Village Khwajanpur Majara, rohta road, Recycling 100 02.03.2026
Meerut
74 Bright E Waste Recycling India, Village Dismantler 270 07.01.2027
Ganeshpur Mawana Meerut
75 D.M Recycler,Vill. Fafoonda,Hapur Dismantler 112 09.04.2028
road,Meerut
76 Earth Zo.ne Recycling Plot No. Il Pargna Recycling 1000 09.07.2024
Hazipur, Hapur Road, Meerut
M/s ECO FLY E WASTE RECYCLING PVT LTD,
77 Khasra No-26 -Village -Pipli Khera, Recycling 1035 03.09.2028
Bhamanpura Road, Phaphunda, Meerut
73 M/s Eco Green India, Khasra no.-447, Vill- Dismantler 50 13.05.2023

Ghosipur, Hapur Road, Meerut
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79

Golden E-Waste Recycler Pvt Id, Plot No 12-
A,Gagol road behind Sofia
School,Udhogpuram, Partapur, Meerut

Dismantler

1200

01.04.2024

80

Green Tech Recycling , Khasra No.645 & 625,
Vill- Acchraunda, Bahadurpur Road, Partapur
Industrial Area, Meerut, MEERUT

Recycling

900

09.05.2024

81

Hin Green E Waste recycler pvt Itd, ,Khasra no
733, 734, Vill. Baral,Partapur ,Meerut

Recycling

1000

30.01.2025

82

IBR E Waste Recycling Pvt Ltd, Khasra No-
110/2, Village Bhagwanpur Byepass Hapur
Road Meerut

Dismantler

472.47

03.03.2026

83

Ishan Industries,Vill. Fafoonda,Hapur
road,Meerut

Dismantler

108

31.12.2024

84

M/s ALT SCRAP KHASRA NO-189,190, PABLA
ROAD THANA INCHOLI MEERUT,MEERUT,
MEERU

Dismantler

400

NOC Issued

85

M/s BHARAT E WASTE RECYCLING COMPANY
KHASRA NO 239 Bharat Ewaste Recycling
Company,Khasra No-239, Sector-3, Shatabdi
Nagar,Delhi Road,Meerut,250002 MEERUT

Recycling

450

NOC Issued

86

M/s COSTIC GREEN E WASTE AND RECYCLING
PVT LTD KHASRA NO-565, 567, VILLAGE
DHIKOLI TEHSIL AND DISTRICT ,MEERUT

Recycling

162

27.04.2027

87

M/s E DHINI RECYCLING PVT LTD
KHASRA NO-607M, ACHRONDA PARGANA
AND TEHSIL MEERUT DISTT MEERUT

Recycling

78.8

24.01.2027

88

M/s MS CYNOSURE RECYCLING PRIVATE
LIMITED khashra no-64, vill-Pipli kheda,
pargana sarawa, meerut, MEERUT

Recycling

558

16.05.2027

89

M/s URBAN EDGE ENVIRONMENT PVT. LTD,
gata No. 23, Village- Rukanddinpur Mishri Urf
Phaphunda, Hapur
Road, Meerut

Recycling

414

23.02.2028

90

Making India E-waste Recycling Management,
Plot no 50, Sec-3, Shatabdi nagar Industrial
Area,Meerut

Recycling

90

08.07.2024

91

Mizuki e-waste management company,
Khasra No-43, Vill Alipur Zizmana Thasil and
Disstrict Meerut

Recycling

316

02.08.2026
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Mohd Shokeen Khasra No-5/1, Vill Mamepur

92 . Dismantler 75 12.01.2027
Pargana the and distt Meerut
93 Om Enterpr|ses,9fl,5a|puram Industrial Dismantler 500 9.11.2024
Area,Delhi road,Meerut
94 RD Recycler, Khasra no 46, Vill. Dismantler 25 26.03.2024
Shekharpur,Hapur road,Meerut
95 R R Recycler Pvt Ltd,, Khasra No 115, Village Dismantler 153 03.10.2024
Achhronda,Meerut
Recology Recycling India Pvt. Ltd., Khasra No
96 | 69,70,71 Village Piple Kheda Sargana Sarawa Recycling 1146 26.10.2025
Meerut
97 S Malik Traders, PLOT NO- Dismantler 34 24.01.2028
93,94,VILLBUDHERAJAHIDPUR MEERUT
S.D. Recycling Proecess Industries, Khasra no )
D tl 400 31.10.2024
o8 51&52, Vill. Shakarpur,Hapur road,Meerut smantier
S.M. E-Waste Recycling,Khasra no 375, Plot
99 no 4, Vill. Saifpur karamchandpur Teh- Dismantler 700 31.10.2024
Mawana ,Meerut
100 San Recyclers, Khasra No. 63-64 Vill Pipli Dismantler 512 20.06.2026
Khera, Hapur Road, Meerut
Sky Green Waste Recycling management
101 |Khasra No 51,53, 54, 66, 20, 21 Vill Piplikhera, Recycling 750 25.07.2026
Hapur Road, Industrial Area, Meeru
U.P. Green Recycling,Plot no CFC, Partapur )
102 R | 100 21.09.2025
0 Industrial Area Estate,Partapur,Meerut ecycling
World Green E Waste Recycling Management,
103 Khasra No- 31,39,40,41,42 Village- Alipur Dismantler 100 02.03.2026
Jijmana, Tehsil- Meerut
Zasha Electro Waste Recycling Pvt Ltd, Plot no
104 208, Sec-3, Shatabdi nagar Industrial Recycling 80 24.02.2025
Area,Meerut
HASAN MALIK RECYCLING PRIVATE LIMITED
105 | MEERUT, KHASRA NO-59,60(Mi),60,VILLAGE Recycling 600 04.12.2028
PIPLIKHEDA,MEERUT,245206
SMASH RECYCLER PRIVATE LIMITED MEERUT,
106 Khasra No. 265/3, 267/2 and 246, Village- Recycling 999 30.10.2028

Dhikoli, Tehsil- Meerut, District-
Meerut, MEERUT,250002
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107

M/s ECO GREEN SMART RECYCLERS PVT LTD,
KHASRA NO-373, PLOT NO-2, VILLAGE
ACHRONDA MEERUT

Dismantler

10.17

31.07.2028

108

M/s EARTH ZONE RECYCLING PVT LTD,
KHASRA NO-788,7908B, ALLIPUR JIIMANA
MEERUT

Recycling

834

11.07.2028

109

M/s 7R E WASTE RECYCLERS PRIVATE
LIMITED, KHASRA NO 54 HAPUR ROAD
SAKARPUR MEERUT,MEERUT,250002

Dismantler

0.196

31.07.2028

110

WORLD WIDE RECYCLERS Gata No. 745,743b
industrial Area, village-Allipur Jijmana, Hapur
Road , Meerut,MEERUT,250002

Recycling

888

23.02.2028

111

M/s NVSP TRADERS PVT LTD KHASRA NO.
200/1//1, 200/1/2, 200/1/3 VILLAGE
GESHUPUR SHUMALI TEHSIL MAWANA
MEERUT,MEERUT, 250406

Recycling

250

26.03.2028

112

M/s SI E-WASTE SOLUTION KHASRA NO 52/1
MAWANAKALAN MEERUT,MEERUT,250401

Dismantler

90

26.02.2028

113

CENTURY E WASTE SOLUTION Khasra No.
142/1 at Village Jasrathpur Tehsil, Sardhana
Meerut, UP.250223.

Recycling

150

21.11.2027

114

ECOTECH RECYCLERS KHASRA
NO1049,1050,1051 PIPLI KHEDA
PARGANASARAWA MEERUT DISTT
MEERUT,MEERUT

Recycling

370

22.11.2027

115

CLEAN INDIA RECYCLING PVT LTD KHASRA NO-
737,738,739,VILLAGE BlIJOLI PARGANA
SARAVA PIPLI KHEDA MEERUT,MEERUT,

Recycling

400

10.07.2027

116

GREEN INDIA E WASTE RECYCLING KHASRA
NO. 3, HAPUR ROAD, VILL. RUKNUDDIN URF.
PHAPHUNDA, MEERUT, MEERUT, 245206

Recycling

120

27.04.2027

117

GANPATI SCRAPS Plot N0.112C,112D 112 E
vishwakarma, mansarover industrial estate
extn. Village panchalibaghpat road,
Meerut, MEERUT,

Dismantler

25

29.05.2027

118

ENVITECH RECYCLING PRIVATE
LIMITEDKHASRA NO 775 INDUSTRIAL AREA
VILLAGE ALLIPUR JIUIMANA HAPUR ROAD
MEERUT ,MEERUT,245206, MEERUT

Recycling

600

19.02.2029
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M/s PRO WORLD GREEN PVT LTD, KHASRA
119 NO 58, 57 VILLAGE DIKOLI ALIPUR JIJMANA, Recycling 375 05.02.2029
TEHSIL AND DISTRICT MEERUT, MEERUT,
245206, MEERUT
M/s SWACHH BHARAT RECYCLING COMPANY,
120 KHASRA NO- 43, ALIPUR, Meerut, UP, Recycling 480 16.01.2029
MEERUT
M/s ADS RECYCLING PRIVATE LIMITED
KHASRA NO 760, 761, 752, 763, PEEPLIKHERA i
121 ROAD, VILLAGE ALLIPUR JUMANA, HAPUR Recycling >00 25.12.2028
ROAD, MEERUT,MEERUT,245206
M/s VENUS E WASTE SOLUTIONS Hajipur
Viran , Khasra No0.98, 101, 99 And 94 Bagpat, )
122 Uttar Pradesh 250101, India, Recycling 37 01.12.2027
BAGHPAT,250101 BAGPAT
Rec Fly Recyclers Pvt Ltd, Khata No- 157, .
123 Khasra No- 714, Village Pilana Baghpat Recycling 240 18.02.2026
M/s GREENHOLICS RECYCLERS
PRIVATE LIMITED, KH NO 1192, MAUJA
124 RATUAL, KHEKRA, Recycling 270 16.08.2028
BAGHPAT UP 250101, BAGHPAT,250101,
BAGHPAT
EPSILON CIRCULAR INFRASTRUCTURE
PRIVATE LIMITED KHASRA NO 1801/1, .
125 KHATA NO- 00195, VILLAGE Recycling 600 06.02.2028
RATAUL,BAGHPAT,250101
Horizon Recycling Pvt Ltd Kh No-35 Vill- ‘ 3 03-10-2022 to
126 Kumarheda Greenland Complex 7 Km Recycling Facility 12000 02-10-2027
Dehradu Road, Saharanpur
127 M/s Eclectronic waste India vill-Khujnawar Dismanting 9000 19-12-2019 to
Chhutmalpur Kalasia Road , Saharanpur Recycling 18-12-2024
128 M/s Asnio India Pvt Itd Kalasia Road, Dlsman.tlng 55900 29-03-2023 to
Saharanpur Recycling 31-12-2027
129 Glaciar Environ India Pvt Ltd Khasra No 322 Dismanting 50 22-02-2024 to
Village Tapri Ghunna Saharanpur Recycling 31-12-2028
M/s E-Waste Recyclers Industries K-40, .
) : Collection,
130 UPSIDC Industrial area, NH-2 Kosikalan, i 150 Yes
Dismantle
Mabhura.
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Collection,
Dismantle,
131 M/s E-Waste Recyclers India E-50, UPSIDC Recycling, 6000 Yes
Industrial area, NH-2 Kosikalan, Mahura. Refurbishing,
Segregation,
Recycling,
Dismentling,
M/s Sun E-Waste Recycling Company F-163, Segregation,
132 Industrial area, Kosi Kotwan, Ext-1, Kosi Collection, 1200 Yes
kalan, Mathura. Storage,
Refurbishing,
Recycling,
M/s E-Waste Recyclers India, Unit-3, Khasra Is)ésr?eel:ggf ’
133 | n0.-266, 110 KM Mile stone, Tehsil- Chhata, SPeEaIot, 5840 Yes
Collection,
Mathura. .
Storage, Disposal,
Refurbishing,
Collection,
Dismantle,
134 M/s E-Waste Recyclers India E-49, UPSIDC Recycling, 1825 Yes
Industrial area, Kosi Kotwan, Mathura. Refurbishing,
Segregation,
Collection,
M/s 2NDS Computer, Plot no J-71, J- 72, gleimfﬁge’
135 UPSIDC Industrial area, Kosi Kotwan, y. 'g, 730 Yes
Refurbishing,
Mathura. .
Segregation
Dismental,
M/s Greenwish E-Waste Recyclers, F- 162, Collection,
136 | Industrial Area, Kosi Kotwan, Extn.-1, Kosi Recycling 1200 Yes
Kalan, Mathura. Refurbishing,
Dismental,
137 M/s Anubhav E-Waste Recycler India LLP, F- i(;l(l:e:iliin’ 1200 Yes
44, UPSIDC, Kosi Kotwan, yene
Refurbishing,
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M/s Shiv Shakti Enterprises, Plot no.-G-4,
138 UPSIDC, Phase-1, Industrial Area, Sandila, Dismentle 1460 16.09.2026
Hardoi

M/s RY Recyclers Pvt.Ltd. (Unnao unit), Plot Dismentle/Recycl
139 no.ADYX, VDEZ, EGHT, Site-2, UPSIDC, o y 12775 15.06.2028
Industrial Area, Unnao

EVER GREEN E WASTE RECYCLING Dismentler
140 [ MANAGEMENT, VILLAGE-RAMPUR TEHSIL- Recvcler ’ 1248 30.04.2027
MAHEMUDABAD DISTT-SITAPUR yeler

L S E WASTE RECYCLING UNIT, E-160,
INDUSTRIAL AREA, TEHSIL-KHALILABAD,
DISTRICT-SANT KABIR NAGAR,SANT KABIR
NAGAR,

141 Dismentler 730 17.02.2022

142 SRI BALAIJI, Arazi No—3.16/_7, V|II—Katar|ja, Dismentler 5000 4.05.2022
Pargana-Ralhupur, District-Chandauli

OZONE WASTE LLP, Plot No. A-26 27,

Sathariya Industrial Development Dismentler and
Authority,Mogra Recycler,

Badshahpur,JAUNPUR,222202

143 11520 28.03.2024

OASIS ECO E WASTE RECYCLERS, E-160,
INDUSTRIAL AREA, TEHSIL-KHALILABAD,
DISTRICT-SANT KABIR NAGAR,SANT KABIR
NAGAR,

Dismentler,
Recycler, 441.358 14.02.2024
Refurbisher,

144

HINDUSTAN E WASTE RECYCLING UNIT, VILL-

KUSAMHI CHAURAHA, POST-TEUWA GRANT,

145 ITWA - HORILAPUR ROAD, TEHSIL-ITWA, Dismentler 730 4.05.2022

DISTRICT-SIDDHARTH NAGAR,SIDDHARTH
NAGAR,

M/s Ecotechgreen Associates private limited,
146 H-37, UPSIDC, Industrial Area, Kamaur, Dismentler 1825 30/11/2025.
Shahjahanpur

M/s Green Cyberspace Private Limited, D-27,

Industrial Area, Parsakhera, Bareilly Dismentler 2190 25-05-27

147

M/s Revive Resources Private Limited, Vill-

Kesarpur, Faridpur, Bareilly Dismentler 7665 12-12-26

148

BHARTI
ENTERPRISES,VILLAGEHIRDAYPUR
149 URF ANDHARPURA, Dismentler 365 09/07/2028.
TEHSILFARIDPUR,DISTRICT-

BAREILLY,BAREILLY,

Future Web, 48-A, Harthala Industrial Area,

Kanth Road, Moradabad Dismentler 418 25-09-2020

150
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Iqra Traders, Gata No. 1432, Baru Bhura

151 Road, Bhojpur, Tehsil & District Moradabad Dismentler 300 31-01-2022
JAO E Waste Recyclig Company, . 11
152 Vill. Jaitpur, District Moradabad Dismentler 720 24-11-2021
Latoori Shah Traders, Gata No. 1396, .
153 Bhojpur Dharampur, Moradabad Dismentler 1200 09-08-27
Moradabad Metals Company Pvt. Ltd. (E-
waste Unit), Vill. Veerpur, Block Kundarki, .
154 Tehsil Bilar, Sambhal Road, Tehsil & Dismentler 1440 13-12-2021
District Moradabad
NR E-Waste Company, Gata No. 235, 237, .
155 245, 250K, Vill.Sirsa Inayatpur, Moradabad Dismentler 750 17-12-2020
Green Roots Waste Management Pvt. Ltd, Dismentler/
156 | Khasra No. 6, Gajraula Dhyan Singh, Tehsil Recvcler 510 03-07-2023
Kanth, Moradabad y
Shoaib Waste Solution, Gata No. 250, Vill.
157 Faizalpur, Near Hindoli, Chandausi, Dismentler 600 25-09-2020
Sambhal
Limra E-waste Company, Gata No. 250,
158 | Village Falazpur, Near Hindoli, Chandausi, Dismentler 1460 13-10-2027
Sambhal
Scope Recycling Pvt. Ltd., Gata No. 104/109,
159 Baniya Khera, Tehsil Chandausi, District Dismentler 6120 24-03-2023
Sambhal
Total 455551.00
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Annexure No. 8

Format of Part -2 for E-waste Units in compliance of E.A. 04/2024 filled in the matter of

OA No. 512/2019 before the Hon'ble NGT

PART 2(A)
Details of Mass/Awareness Drive
S.No|RO Office, UPPCB District Date Location Activity
1 Banda Banda 05.06.2023 | H.L. Inter College, Near Jangal Daftar, Awareness through
Banda poster banner
2 Banda Banda 14.05.2023 Indira Nagar Gate No.-2, Shops, Awareness through
Banda poster banner
3 Banda Banda 13.05.2023 UPPCB, Indira Nagar, Banda Awareness through
poster banner
4 Bulandshar Bulandshahar 19-05-23 Primary School, Gangerua, Awareness program on E
Bulandshahar waste regarding its safe
disposal. Photograph is
5 Bulandshar Bulandshahar 19-05-23 Upper Primary school, Dariyapur | Awareness program on E
Bulandshahar waste regarding its safe
disposal. Photograph is
attached.
6 Bulandshar Bulandshahar 10-05-23 | M/s GREENZON RECYCLING PVT | Awareness through wall
LTD PLOT NO-HD-6 UPSIDC painting by M/s
INDUSTRIAL AREA Greenzone Recycling Pvt
SIKANDRABAD DISTRICT, Ltd in unit premises.
BULANDSHAHAR
7 Bulandshar Bulandshahar 10-05-23 M/s WEEE PRO RESOURCE Awareness through wall
RECOVERY SOLUTIONS E-24, |painting by M/s Weee Pro
UPSIDC Industrial Area (Gopalpur) Resource Recovery
Sikandrabad, BULANDSHAHAR | solution in unit premises.
8 Bulandshar Bulandshahar 12-05-23 M/s SHEETALA WASTE Awareness through wall
MANAGEMENT PROJECT D-37, | painting by M/s Sheetala
UPSIDC Industrial Area, Waste Management
Sikandrabad, Distt. Bulandshahr Project in unit premises.
9 Barelly Shahjahanpur 30-04-24 M/s Rosa Power supply com. Rosa, Awareness Drive
Shahjahanpur Regardsing EPR &
Annual Returan
10 Barelly Shahjahanpur 29-02-24 M/s Rajshree Fine Chemical Awareness Drive
Industries India Private Limited, Regardsing EPR &
Village Shalpur Navadiya, katra, tehsil Annual Returan
Tilhar, District Shahjahanpur
11 Barelly Shahjahanpur 15-12-23 M/sKR Pulp and Papers Ltd. Unit- Awareness Drive
1&2 Jalalabad Road,Shahjahanpur Regardsing EPR &
Annual Returan
12 | Greater Noida | Greater Noida 05-02-24 CNH Metting Hall Awareness program

executed with industrial
association regarding E
waste rukes.

58




226

Regional Office : UPPCB, Banda

Format of Part -2 for E-waste Units in compliance of E.A. 04/2024

PART 2(A

Details of Mass/Awareness Drive

S.No. Date Location Activity
H.L. Inter College, Near Jangal Daftar, Banda Awareness through poster
1 05.06.2023 banner
14.05.2023 |Indira Nagar Gate No.-2, Shops, Banda Awareness through poster
Y banner
13.05.2023 |UPPCB, Indira Nagar, Banda Awareness through poster
3 banner
PART 2(B)
Details of Action taken Against illegal E-waste Activities
Acti ;
Bk Niirie — ction 'l“aken(Nohce/
EC imposed)
1 Nil Nil Nil
PART 2(C
Details of Status of Historical E-waste
Name &
Address of
Dum Proposal for
) . P Estimated Quantity Dumped E-waste Remidiation of
S.No. [Historical E; (MT) B d Historical £
waste with mped Historical k-
waste
Geo-
Coordinate
il Nil Nil Nil
|§.., _. [ 9{_" N]
/




Regi(2 ?fﬁcer
UP Pollution Control Board

Bulandshahar
Format of Part-2 for E-waste units in compliance of E.A. 04/2024 filled in the matter of

0O.A. No.-512/2019 before the Hon’ble NGT

PART 2 (A)
Details of Mass/Awareness Drive
S Date Location Activity
No.
1 | 19/05/2023 Primary Scho Awareness program on E waste regarding its safe
disposal. Photograph is attached.
ol, Gangerua,
Bulandshahar
2 ]19/05/2023 Upper Primary Awareness program on E waste regarding its safe
school, Dariyapur | disposal. Photograph is attached.
Bulandshahar
3 | 10/05/2023 GREENZON Awareness through wall painting by M/s Greenzone
RECYCLING PVT | Recycling Pvt Ltd in unit premises.
LTD PLOT NO-HD- ' '
6 UPSIDC
INDUSTRIAL
AREA
SIKANDRABAD
DISTRICT
,BULANDSHAHAR
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4 110/05/2023 WEEE PRO A s through wall painting by M/s Weee Pro
RESOURCE R Recovery solution in umt premises.
RECOVERY R

SOLUTIONS E-24,

UPSIDC Industrial
Area (Gopalpur)
Sikandrabad,
BULAND SHAHAR

5 | 12/05/2023 SHEETALA Awareness through wall painting by M/s Sheetala Waste
WASTE Management Proj ect in unit premises.

MANAGEMENT
PROJECT D-37,
UPSIDC Industrial
Area, Sikandrabad,
Distt. Bulandshahr

PART 2 (B)
Details of Action taken against illegal E waste activities
S No. Name Date Action taken
(Notice/EC imposed)
1 None None None
PART 2 (C)
Details of status of Historical E waste
S No. Name Date Action taken
(Notice/EC imposed)
1 None None None
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Format of Part -2 for E-waste UniLs‘?rzaalpliance of E.A. 04/2024

filled in the matter of OA No. 512/2019 before the Hon'ble NGT

PART 2(A)

Details of Mass/Awareness Drive

S.No. Date Location Activity
M/s Rosa Power supply Awareness Drive Regarding
4 HEGE com. Rosa,; EPR & Annual Return
Shahjahanpur
M/s Rajshree Fine
Chemical Industries
2 29.02-24 Ind:? "Priva;t; L:mited, Awareness Drive Regarding
il i T EPR & Annual Return
Navadiya, Katra, Tehsil-
Tilhar, District-
Shahjahanpur
M/S K R Pulp and Papers .
. Awareness Drive Regarding
3 15-12-23 Ltd Unit-1 & 2, Jalalabad EPR & Annual Return

Road, Shahjahanpur

PART 2(B)

Details of Action taken Against illegal E-waste Activities

S.No. Sarne — Action 'I:aken{Notlce/ EC
imposed)
1 NIL NIL NIL
PART 2(C)
Details of Status of Historical E-waste
Name & Address of
Estimated Quantity
S.No. Dump Historical E- Dumped E-waste Proposal for Remidiation of
waste with Geo- (MT) Dumped Historical E-waste
Coordinate
1 NIL NIL NIL

% Ggy@m
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Format of Part -2 for E-waste Units in compliance of E.A.

04/2024 filled in the matter of OA No. 512/2019 before the

Hon'ble NGT
PART 2(A)
Details of Mass/Awareness Drive
S.No. Date Location Activity
1 5/2/2024 CNH Metting Hall Awareness program

executed with
industrial association
regarding E-waste
rules.

PART 2(B)

Details of Action taken Against illegal E-waste Activities

S.No.

Name

Date

Action Taken(Notice/

EC imposed)
1 NA NA NA
PART 2(C)
Details of Status of Historical E-waste
&A f I fi
Name . ddr.ess o Estimated Quantity Pru-prfnsa. or
Dump Historical E- Remidiation of
S.No. : Dumped E-waste e at
waste with Geo- (M) Dumped Historical E-
Coordinate waste
1 NA NA NA
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23 - Annexure No. 9

s 3050 wguv fgaor 9
A 1= /AETATE~1, A e wrae, g R,
R 2 faeell ¥, AR

¥ : romoradabad@uppcb.in, SYA : 0591—2972012

T3 e L T /-8 /SR 3% © o /05/2024

T #,
T TR SR (Fei-7),
090 WegHoT fRrT AT,
STEAF |

fawa : Mo Wi &R aft@ww, 78 R ¥ I”R Execution Application No. 04/2024 In OA No.
512/2018 with M.A. No. 09/2024 ¥ TR A% 12.03.2024 @ IIUeH & Wy A |

LEES

HRI SRIFd [Avae < F@O™ B TG Td 10389 /W7 /3MooTo-512 /2018 feAi®
07.05.2024 1 WeH TBV B BT FE F¥ ) TepA # ifod fgent | I Y firgar spem W ww
1" raTEd FEAE 8 W B S W@ |

D — JRGIFTIR |
( e )
& SARBRY

wfkery : qe garaRer SERY (Saqoroio), So%0 FIUT R &, T |

eI

b
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w0 g sRT fdeww, ¥ Reell § ¥RR Execution Application No. 04/2024 In 0A No. 512/2018
with M.A. No. 09,2024 ¥ TIRT fEi® 12.03.2024 & a9 & Haey ¥ 37 —

IRIA & G # 9IS geaed & UAid U9 10389 / W7 / $10Y070—512 /2018 faATE 07.05.2024

& W ¥ aifed qE 3 A9y 4 e e 3

1.

Ao TG R e, ¥ ol @ wHe AT aMovo [o 58 /2017 RN T UNSY §9H
IR offe gfear 7 oy # wRG el @ B9 # RREE TR A yaitd &9 arel I Tl
% R acl W wieIRG ©F WSSt IR (W FT 25000 Hi0TH) & RIGARE TR M &
ST UIEvS (TemEdId), AR TS, PEETE) T 82828281 TN 7880673 W TAOLI0UI0E0
B AT PR ARl w9 ¥ oSG SR | Rl qeRY @ |eY A 39 pRied B
TAlh 94 /T— 13,/621 /30030 H0 58 /R fA1E 25.01.2019 & IRA9 | I e T
@) W Y (BT Wer)

IR Wi TSR R/ B Jgid N F W w4 MWR {5 9 8 SHue eeier §

ywiad SoTH00Th0 B FH AfSER Wi foo & W @ R 9 v le ol

I97 EW0THOSIOUHC U ol ool g1 g fdam S o, o Wi a9 59 oF @
Feraey Bl & TG 202 /013 /621 /SR fRFF 11.02.2021 (BTEWR Her=) 3 Anead
¥ fodl witepa T M @ F TSR @ Bfiee SWIRTEE @OeE T W) 3T
PN 5 [T IR TM FeT FRAORY & €4y # a@ial e w6 8 TR ST,
TR {77, qRIeTarE &1 o3 URd foran |

TAeR TR A, /AR ERT E0ML0TH0, FIH! § WG BT <id USSR I B DD
BT (FoTed ave T @ 9w 1@ Ay @ wey § seRy R T S @ 9 §
amgoasodio, TE@ ERT UF A 02002021 (BRMN W) R T 3 AR fSgery
IR Td Gerg Ui Y 2 | AT SRA R ©iF Tee} @ A A e waas 9
T —

Constituent Concentration (mg/L} Maximum allowable
concentration (mg/L)
Copper 48 25
Zinc 52 250
Cadmium 0.02 1.0
Lead 18 5
Chromium 0.49 5
Manganese 1.2 10
Nickel 0.13 0
Cobalt 0.02 80

AEE CORS JNT §/5
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IF QT amen P IWR W 311"52':0311'5;02.‘)[0, Wﬂﬁ gl Recommendation for Remedial
Measures a1 T3 —

“There are multiple options for the remediation of the black powder waste material, namely,
containment (such as surface capping, encapsulation, and secured landfilling). Extraction (such
as flushing, electro-kinetic extraction, phytoremediation) and solidification or stabilization
(Solidification, vitrification, chemical stabilization). The in-situ process includes surface
capping/encapsulation, electro-kinetic separation and vitrification, soil washing/immobllization
and bioremediation including. phytoremediation. The ex-situ processes are secured land filling,
solidification, soil washing and vitrification. The choise of the appropriate technology would
depend on the economic feasibility, complexity, technology, effectiveness, execution aspects,
previous performance, safety, locally available skilis etc.”

5. TR M, eER & wAE 172/ w00 /uloao /FofoTo £ 2021-22 AT 31.01.0022
(BTl W) B ARAH W AT XA T R IR w1 Uoe T B Aed B §E A
AR Grenfive) <eer, W g wega Rid & favg wo 4.0 ¥ wrdly M dw, wea
g i1 qeme fod ) & fore Sfealad fvan a1 @ % wvale & @ waw S RRgs &
vfiie & w9 % Fga (el 87 wm fbar S wear €7 qeluwe 9ee 53/ w0l /
waioaT¥o / FofR080 / 2022—23 AT 07.08.2023 (SRR Wel™) & Araw ¥ 9T HAT T
"ReER e (R gR1 70 Ao AT B deRA (@ RATE T @ ®fig a3
weferd &% @ PR weg A = of), fog suRed RO & arv swiE Pfier @
fred @x fear AT SR I @ uwEn WR R, ERE 100 Sofiodo e @
PrgaEH 09 ferided o @ wfid s 3g faed I & T g § 100 Sodiodio
W0 toE o e @i B oy driErl wwer F1 T & mar @ 9o swe ol e & oo
& foran SR | e SwR Wotreoso ove @ WRIRT 53 WM @ Wy € vad weey B
i feomée i vefd w aqoie w0 9 swed ) o @ wfdn ol a1 R
FE®y SIRIT &ld TS d¥e & denta fifYy & framor fhar s s |

6. 9IS TS B YFEH TA 10330 /-7 /3N0Y0F0-512 /2018 faie 03.05.2024 B WrEw W AR
T @ B T A TH FAAY D UHG 449 /3-8 /TR AR 03.05.2024 (BT Fer) B
Hed W TR, qrerEre @ w0 fer man) o A R fm, qREree gRn wie
19/ Tofdo / yaioaifio /70090 / 202424 feTid 04.05.2024 (BT Wer=) & AW § S
w0 % 70 ooty anar 1 FaedET 07 19F6TT ave o Wil &Y gl #ed
w1 [Riaer) wiga @1 74 o, g auierd arol @ guviam Rfaer @ v aY fRar T
TIRIFT GAT B GIE TIV [, Jag 100 Sofodo & &1 FVETET 09 LFduT dve
e WAT #ve &g [ w @ ) @ 7 100 dodoso & C&D Waste Plant @ 19
Frferdt weer @1 ke & Ay & g @ g v 7 8% 39 &7 @ ard T g
BT 97 1397 797 &/ Tergen ST RaE vy v & svigema 09 RaieuT dv oie &
Pr # [ B €Fd §v 797 AR Gl wer we%! EN &F geY 9% @ IR B
f&% 7% Secure Landfilling (TROTHOTR)) & GG I 3T FNd §Y LA F9NE UAYY U
FrerEe W UP §7 # [T vwotdotre wiEe @ [T fbar ar & ger ove ke a7
&l gy v 8 aer U VeTOvHD J?\'Geosynt“h'et:ic Clay Liner (GCL) Laying &7 Frf }Pf g gar
&

AEE. CORS. JNT |




7. QFRT YIS0 (3eITeT 28.828281, é‘éﬂ?l’\’?%g??ﬁ AR e, WIEEE 31 e smigwmeERbdin
gRI 3@ 04.05.2024 @1 4 W, TR @RER, T fm) o sofefy 3 e ) e @
g grn T 6 gl e wre ) ererll B ¥ veiRd @w ueek @ Refy gumad 2|
W W wmosiodioso P ARMT B9 F FRU o I FRIGT A & | FR W, {REE
ENT Sad S I19ve # WURIRA @@ USSR IRC BT Secure Landfilling (THOTCIONH0) THHIE
& A W FERY R 9m e ige ffeg @ i 21 e 2R Tete A wle geeR 9w
@ R éq Geosynthetic Clay Liner {GCL) Laying &I oE g W UR T, SR @
e g R form T @) Pl @ < wuferd wRafsR® gRT srava o T R wie
TSR X & IRl 8y TR, RieEre g 494 odlio 9w wo oo, TR & sE
o e 2

SNIEGER $RAT I19vs, TR e, TREE 3 dRdl 0 § weild @F I8R W/ 3
MY & ansoagodle, wed W W YN B WK 909 # TR T, RRER ER Secure
Landfilling (THOVEOY®0) THI& @ ARad 9 Feawer frar o weafaa 2, Rower o wify ® T
T R | ST U SgibAR d A 1awd SR 8 wNgd 2

( Slow=o faard )
RIS TRV Fvg=
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A INDIAN INSTITUTE OF TECHNOLOGY RQORKEE ; ‘
’f‘ | ﬁlﬁa i ' ; "_i;.
DEPARTMENT OF Cyi). ENGINEERING | ‘1|
R 3 ‘ - I - 247 667, wervrawy, e | |
Sudifita Sarkar, php ROQRKFE;-MI e8?, UTTARAKHAND, (DA :
' iyl “". Associate Professor | ' N © Fax /01 : 01332.275885, 27 3680 ‘

. | i} g, 1A Tale / &) : 01242.284319, 265219 i
« To ! . il :

rmalt! -4 olvigiey, ]

- “ The Municipal Commissloger y ' ‘
| . h_pradahad Nagar Nigam, 1 v
;' o Mgradabad, Uuar Prades| ‘ﬂﬁ"ﬁ'%j»&._u .
n'::\(ﬁ"\ S .n‘b.l o ’ ’ L :
r v

N . ,  Re The Report on the Prel}mlnarv study on the Characterlzation and Leaching Potential of Black Pawc{ery
~  Waste dumped in Trenchin 8 Ground, Rampur, Moradabad o ’

2™ September 2021

Déar Sir,

. This is in reference tg your letter Ref No, 336!PA-2/C.E.!PWD{N.N.M/Z“OZI datad 12" February 2021 _ i
" requesting us to take up the consultancy work related to the characterzption of the black powder solid
- waste temporanily stored 4t Trenching Graund at Rampyr Road in Mqra'd;bad, and our letter dated 225 D

_ February 2023 offering opr services for the Phase-t of the wark where we proposed ta canduct a .

preliminary study to charad terlze and determine the leaching potentlal of the sald waste.

i Please find enclosed as Annexdre-l, 3 report on the characterization .'_'and leaching study along with
preliminary recommendatibn on the cantainment or safe dlsposa_l.af__th_q waste material dumped 3 e

+ Trenching ground,

; : ' I o o :
| Wweshall shortly follow up this jetter with anather offer for the Phase-|[ of the project where a DPR for tha
! safe containment or disposhl of the waste shall be prepared. .

i i
H

‘Please feel free to commungtate any comments or suggestions or qperl;es T{th_e report, ifany,

* Yours Sincerely,

' . :
o -
)

";. Thanking-You, . ' . .

f _ Yours Sincerely, ‘ Sols
N T (sudip
[ ' b

Sarkar)

f St

e YT
Al SN G

ite.ac.in; srka "ICE@H![.PE.ID Cell: 118954385690 ' .

Sl o pengd
mﬁ-ﬂ-‘l'_\u_;‘ UM Ll
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R ? , L '
eport on the Study to'fharacteri;e and Determine the Leachjpg Rotential of the Black

Powdery Waste dun|1 ed ln.'the."l'repchlng Ground, Rampur:__'poapj Moradabad, UP &
Iptroductinn ' ' ‘ o . _ -

[
Moradabad Nagar Nigam requested iiT Radrkee to perform characterlzation and leaching studjes ";p.ﬂni;:,l‘é
out the leaching potential Oé the black ﬁ_ow&_ew waste temporarily stored at the Trenching Ground at]
Rampur Road, Moradabad, Lil ) 50 that necessary follow up declsion abaut the sultabllity of permanent|
gz;;ov:‘al of the waste can beit ken, The scope of work and the tasks to be p;érformed were as indicated:
L Collection of the represen"t tive samples of the waste materlal tempararily dumped in Rampur Road,
' Moradabad. : : o a

2. Chemical and physical cha:r cterization of the waste and identification of the leaching potential.

3. Submission of the report glong with preliminary recommendations on how to contain or dispose of
the waste material in a safe and sustainable manner AP _

|

|
I
|

" Beshlts

d

1.0 Visit Repart

The visit was taken up by t.h T Roorkee on 10 July 2021, The black pgﬁdep samples were collected
~ from the dump created by }h Moradabad Nagar Nigam at their s_blld_;wé‘étlé;: dis_pos_alj 'p;o'té_'sis‘}”t!gi‘s‘[te.éat
 the Trenching Ground, Moradabad. !t was understood that the black powda_ry staff was obtained durlng |
a clean-up drive taken place at the banks of Ramganga, nééf'ﬁhéfpléc@ﬁxérﬁ&unauthoris_ed recycling of E-
waste and other metallic wist e'usgd ta take place. Arandom sample_c_i_f aboutSkg wa_sic.:plllac_:tgd from the
top of the dump. The physica ap;ﬁg'aranc_e of the sample was black poWdéf\rf,'_ dry mass resemibling fl_§ ash,
and it appeared to contain pnpurnt carbon and mineral ash. The sample was kept inside a plastic contai_'nejl _

~ and was brought back to IfT Foorkeéforfur_theranal\‘fsis. _ o i

2.0 Characterization of thif'e Spmple

Figure 1 shows a photog_rafph of the black powder sample. It presented a fine powdery stuff, black in
" colour, mostly uniform paftigle size without significant amaunt of clinkers or lumps. The powder was
further characterized usln'g ¢ranning electran microscope to find out the general morphology of the

sample.
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239 L

Bure | ( po'wder recovered from
FiFLilre 2{a) and (b} show the SEM
it may be observed that altho
n}'icrolscoplc- view presents that t

1mfsges of the sample at S000X and 25000X mgsgnlﬂcatlon, respectively.
ugh[ in the macroscoplc view the sample Iooked homogeneous, the
ne srmple contains finely divided heterogeneptus phases.

Hranme W&'lﬂ-m Uunln-.. Yait -
Vil TR mrn Magn XD RE A Ymums n:.-m r.. ’

- o) - _ |
rgrq_ph {SEM) images of the black powder at (a) 5000X magnification and

{a) .
Flgure 2. Scanning Electron Micr
(b]:1oooox magnification.

in prder to have an overview or the.different elements present in the different phases present in the

sarpple, an Energy Dispersive x-\'av (EDX) spectroscopic study was conducted, Figure 3 shows the resuits
of the EDX study showing that J

the&'e Is presence of the following elements: 1. Carbon, 2. Calcium, 3,
Copper, 4, Scandium, S. lron, &

Barium, 7. Titanium, 8. Magnesium, 9. Silicon, 10. Zinc, 11. Cobalt, 12.
Niqkel 13. Mercury and 14. Lanrhamdgs Hence, the waste materlal contalns many heavy metals which
can produce toxic leachate wheq contacted with ground or surface water. Ina order tofind out the leaching

T 15
B
|
{

PRI L AR W PR S RN AL~
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potential of these toxlc mptal c
carrled out. The result of t?e T

components toxicity characterlstic Ieachlna P"-"‘e"“a' {TCLP) ’t“dy was
LP study Is Indlcated below.

b 12 3 &' 8 T & g oaee| .
Full Scale 1684 cls cUrsor. 0.000 - . __keY]

Figure 3. (a) The SEM lmq{g'e 9f the black powder on which EDX analysis was performed, (b) EDX analysis;

3.0 Leaching Potential Study|

'The leachmg potentlal of the c nstltuent heavy rnetals were studled using the well-known toxicit
rcharactertstic Ieachlng poten ial ﬂTCLP) test'as lald down in USEPA {Upited States Environment Protectiol
_ Agencv) method 1311 which Is also prescribed by the Central Pollutlon Control Board (CP(:B1
'Government of Indla T[\e f sulfs of the TCLP test performed an the' black ppwder sample has bee
'indicated In Table-1 below. sult of the major metal tong of Interest has been incnrporated
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‘" Tabge-1 Metal jo | 241 | o -
N N concentration in, th e
f ’} e leachate solutfon ang corresponding regulatory limit

Constituent: or :
. ! nt| Concentratlon | Maximum allowable | i_
- (mg/L) concentration® | ;
N (mg/l) .
m 48 7 7 75
e T |
ne L] 52 250 L

Cadmium 0.02 1.0 !

R
i Chromlum || 0.49 ' 5 : _ l f
Manganese 1.2 10 -
.? B coo
Nickel | 0.13 20
Cobalt | 0.02 80 _ o

*maximum allow'able qoncentration |s as per the Hazardous and other waste rules, 2016

As the sample failed in TCLP test In terms of leaching of capper, it Is cansidered hazardous. Other morganic
“and organic constituents’ werei not analysed. As the sample Is considered hazardous, its disposa! should
be made according to the prevalent practices for the remediation of hazardous waste.

N

4.0 Recommendation fog' Re |edial Measures

There are multiple opttons for the remediation of the black powder waste material, namely, containment

{such as surface capping, encapsulation, and secured landfilling), Extraction {such as flushing, electro-

g kmetlc extm phvtoremEdlatlon}, and solidification or stablilizatlon {Solidification, vitrification,
chemical stabilization). yThe in-situ process includes surface capping/encapsulanon electro-kinetic
separation and wtrihcatlon sc1|i washing/rmmobllizatlon and bloremediation including phytoremediation.

- The ex-situ processes are secyred land filling, salidification, soll washing and vitrification. The choice of
the appropriate technologw would depend on the economic feastbility, complexnw, m
effectiveness, execution aspegts, previous performange, safety, Iocally available skils, elc. o

2

‘We understand that the remgdlation work in this case should be a one-time activity as further dumping
of the residue from E- waste ecycling uctlvitles have been restricted. The physical nature of the black
powder waste suggests that rement -b.sed stabllizatlon of the wasta would he a feasible option. itig_h_
stabilization can be done ln-sltu ualn[, cement slurry with or without polymer additives. However, details
of such compositinn shyu!d bE worked out through experimental Investigations. Another option is to use
the materlal as aggregate In construction materlals. Moradabad clty Is transforming Into a smart ity with
“a lot of developmental work n the pipeline. The congrete with this waste material used as aggregate can
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. 3
hL used in such constructlon activities; specia!ly,
not be of prime concern,
extract:on based tests need

in the applications where the strength of comretet:jil
er,
"!"""’e‘“‘-f in both the options careful ebservation of TCLP, WET or o
o be performed before any final recommendation is made.

ects: a) reducin
We sugpast that a DPR ba prepared takmg in consideration of the 1‘:::!!&'.\\.r\zlin:t :::nda.-ds g tgchng-
enviranmental risks due to the contammation, b} compliance With the prevale

economic feasubllity with Iov:r)tton specrﬁc applicabmty

————

tn
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; 2 September 2021

_ ‘ Re The Report o (he Preliminary study on the Characterlzation and I.eacltlng Potential of Black Powdery
, . ‘, Waste dumped in Trenching Ground, Rampuy, Moradabad o ’

Dear Sir,

. This Is In reference to yoltr letter Ref Mo, 336/PA-2/C.E. /PWD{N N, M/ZOZI dated 120 February 2021
't fequesting us to take up the consultancy work related to the :haracmr{ziation of the black powder solid
waste temporarlly stored 4t Trenching Ground at Rampur Road In Mnradgbad and our letter dated 22 o
. February 2021 offerng o[Jr services for the Phase-f of the work where we propased teo conduct a '
preliminary study te charag terize and determine the icaching potaentla] of the sald waste. :

Please find enclosed a5 Annexure- 1, a report on the characterlzat]on and leaching study along wlth

preliminary recommendaubn on the cantainment or safe dlsposal af thalwaste material dumped ag ‘.he
Trenching ground. ' '

B

f We shall shortly follow up ﬁ'us letter with anather offer for the Phase-l[ of the pro]ect where a DpR far me
i1 safe containment or dispospl of the waste shall be preparN

. Please feel free to communycate any comments or suggestions or querfes Tthg repors fany.
Lol = B j .i
7 Yours Sincerely, L ;_
w2 _ |
Tl e . Y
) l Yours Sincerely, S g { - "~ | _\ ;
o lSudipg Sarkar) r
[ t - . |
% 13
I N o %)
) >
¢ b It~ e~ ot

E-mail: sudipta.sarka itr.ac,in: srkarfce Cell; 1-.8954385690
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Powdery Waste dumped in the Trepching Ground, Rampur» Roap Moradabad, UP .

Introductinn |

Report on the Study to F‘laracterl;e and Determine the Leach!pg Rutential of the Black

L
Moradabad Nagar Nigam requasted IIT Rourkee to perform characterlzatiaq and Jeaching studjas tp ﬂr:ﬂr
out the leaching potential 06 he black fowd lery waste temporarily stored at the Trenching Ground at|
Rampur Road, Moradabad, U 50 that necessary follow up decision abaut the sultability of permanent!
disposal of the waste can be! Tken The scope of work and the tasks to ba performed were as indicated!

below: ‘ i
B N l H
1. Collection of the representgtive samples of the waste materlal temporarlly dumped in Rampur Road |
- Moradabad.
2. Chemical and physical r.har cterization of the waste and identification of the leaching patential.
3. Submission of the report illnﬂ with preliminary recommendations on how to contain or dispose of

the waste material in a safe had sustainahle manner

i _Besixlts |
‘ y

1.0 Visit Repart f S
The visit was taken up by \IT Roorkee on 10"‘ luly 2021, The black pqwder samples were. collacted

.. from the dump created by the Moradabad Nagar Nigam at their solid: wastg disposal/ processlng ‘site:at
~ the Trenching Ground, Mo a abad. It was uqderstoo;i that the black powdary staff was obtamed durlpg
. aclean-up drive taken plac t the banks of Ramganga, near the. place wherq unauthurlsed recycllng of E-
waste and other metaliic waste used ta take place. Arandom sample. of about 5 kg was couected from the
top of the dump. The physit appearance of the sample was black powdery, dry mass resemb!ing flv ash,
and it appeared to contain £ burnt carbon and mineral ash. The sample was: kept msnde a plasnc contalner. ,

~ and was brought back to W A oarkee for further analysls. _ o o ; ;

20 Charactenzation of the S%mple

Figure 1 shows a2 photog_rqph of the black powder sample. It presented a fine powdery stuff, black in
“colour, mostly uniform pai‘ticle SIZE without significant amount of clinkers or lumps. The powder was
further characterized usln'g é"anning electron micrascope to find out the general morpholog\r of the

sample.
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RHT = 14004y
WhaTlom

Figu're 2{a) and (b} show the SEM
It may be observed that altho
n"icro!scoplc- view presents that

258

¢ po::wrder recovered from

I
Imfnges of the sample at 5000X and 25000X mpgnlfication, respectlvely,
ughlin the macroscopic view the sample Io‘oked homogeneous, the

the srmple contalns fmely dlvlded heterogenepus phases.

o Vatulrs 3 | llrw! Tt um
M!]!I-l‘.'l.-m!‘-

.Y e, « 0.1%e-008 Tadt -
Mapu MODX K OonViruem s L3300 T

{a) .
Flgure 2. Scanning Electron Mlcr
{b):10000X magnification.

in prder to have an overview o

sarpple, an Energy Dispersive )(-1

of the EDX study showing that
Copper, 4. Scandium, 5. Iron, &

Vil s Yoy

. {b)
0graph (SEM} Images of the black powder at {a) 5000X magnlfication and

f the.different elements present in the different phases present in the
ay [EDX) spectrascopic study was conducted, Figure 3 shows the resuits
theTe Is presence of the following efements: 1, Carbon, 2. Calcium, 3.

J Barium, 7, Tltanium, 8, Magnesium, 9. Silicon, 10. Zinc, 11. Cobalt, 12,

Nickel, 13. Mercury and 14. Lan

hanides. Hence, the waste materla} contalns many heavy metals which

can produce taxic leachate when

contacted with ground or surface water In arder tofind out the leaching

T

s

L hed e e e v el e
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potential of these toxic metalllc comgonents toxicity characteristic Ieachins POtE"“al {TCLey “"'dy was
carrled out. The result af ITIE Tt '

LP study s lndlcated below,

A 1 2 3l |4 g s 7 & 9§ Y .
Full Scale 1684 cts Cursor: 0,000 . _keM| ,

Figure 3. (a} The SEM Imz;ge g fth? black powder on which EDX analysis was performed, (b} EDX analysi§

3.0 teaching Potential Study;

‘The leaching potential of the c nstituent heavy metals were studied using the well-known toxicit
'characteristtc Ieachlng poten Hal CLP) test'as lald down in USEPA (Unlted States' Environment Protectios
Agency) method’ 1311, which Is alsn prescribed | by the Central Pollution Control Board (CPCB]
*Government of Indfa. Tpe r sulrs of tha TCLP test ! performecl an the’ biack powder sample has bee
Indicated in Table-1 below. sult of the major metal fong of Interest has been lncarpnrated :
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" Talge-1 Metal o Concentration 260 B .

i . S
N.the leachate solutlon ang corresponding regulatory limit

_'-_""-"——-—-...:___
Co ) ' ! ;
~onstituent Concentration | Maximum allowable | n
| . {mg/L) concentration® ' E
: . . (mg/l) . -
mq}l&ﬁ o 25 I
S———— , .I r
Zinc | {52 250 '=
Cadmiun I 0.02 1.0 s5
Lead ' . 1.8 5 t
_ | P
| Chromium Il 0.49 5 b
Manganese 1.2 10 - '
Nickel . 0.13 20 B
Cobalt 0.02 BO _ o

*maximum allowable doncentration Is as per the Hazardous and other waste rules, 2016

As the sample failed in TCLP test In terms of leaching of copper, it is considered hazardous. Other inorganic
"and organic constituents'wore not analysed. As the sample Is considered hazardous, its dispasal should
be made according to the prevalent practices for the remediation of hazardous waste.

4.0 Recommendation fo{' Remedial Measures

There are multiple options for the remediation of the black powder waste material, namely, containment
{such as surface cappiné, encapsulation, and secured landfilling), Extraction {such as flushing, eiectro-
kinetic extraction, phy—qarﬁkdlat{on), and solidification or stabllizatlon (Solidification, vitrificatian,
chemical stabilization}. .ﬁyThe‘ In-situ process inciudes surface capping/encapsulation, electro-kinatic
separation and uitrificatifan, sail Washin:g/lmmobllizatlon and bloremediation Including phytoremediation.
- The ex-situ processes are secured land filling, solidification, soll washing and vitrification. The chaice of
the apprapriate technblogy[ would depend on the economic feasihility, camplexity, technatlogy,
effectiveness, execution aspef:ts, previous performar‘fpe, safety, locally available skills, elc. T

2

‘We understand that the rem 'id,iation work in this case should be a one-time activity as further dumping
of the residue from E-waste recycling uctivitles have been restricted. The physical nature of the black
powder waste suggests that pe[rtlent-lz.::scd"stabll'lzatlon of the waste would be a feasible option. %L
stabilization can be done In-iflu uslng cement shurry with or without polymer additives. However, details
of such composition shpuld bg worked out through experimental investigations. Another option is to use
the material as aggregaite in c'c)ns;ructlon mate(tals. Moradabad clty Is transforming into a smart city with
“a lot of developmental work [n the plpeline. The congrete with this waste material used as aggregate can

1
1
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be used in such construction a
nat be of prime concern,
extraction based tests need

2

: ll
Ctivities; specfally, In the applicattons where the strength of corcrete ¥

ther
owever, in both the aptians careful observation of TCLP, WET or o
o be performed befnre any final recommendation is made.

spects: a) reducln
We suggest that a DPR be Prepared takmg in consideration of the foltowing asp
environmental risks due to

c tachng-
he contammation. b} compliance wath the prevalent standards ¢|
ecaonomic feasibility with locatlon spemﬁc appllcabllltv
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Ramnagar Mazra Ahatmali, Uttar Pradesh, India

RRH5+75R, Rampur Rd, Ramnagar Mazra Ahatmali, Moradabad, Uttar Pradesh 244001, India
Lat Z2B.B282707"

Long 78.B0797"

04/05/24 01:08 PM GMT +05:30

.

Ramnagar Mazra Ahatmali, Uttar Pradesh, India

RRHE+75R, Rampur Rd, Ramnagar Mazra Ahatmali, Moradabad, Uttar Pradesh 244001, India
Lat 28.8283"

Long 78.80796"

04/05/24 07:08 PM GMT +05:30

t Magar, Katghar,
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